
 3039  Business
 of  the  House

 [Shri  Hari  Vishnu  Kamath]
 Demands  for  Grants  must
 finalised.  We  have

 hope  this  will  be  taken  in  hand  very
 very  soon.

 Mr.  Speaker:  The  Minister  has
 promised  that  he  will  take  steps.

 श्री  बिगड़ो  (हिसार)  :  मन,  चैन
 व्यवस्था  और  कानून  के  बारे  में  जो  मसला
 उठाया  गया  था,  वह  बहुत  जरूरी  मसला
 था।  इंसान  जिन्दा  जलाये  जाते  हैं,  कत्लेआम

 होता  है  ।  इंसान  से  जिन्दगी  की  कोई  कीमत

 ही  नहीं  रह  गई  है  देश  में  ।  मैंबर्ज़  करूंगा
 कि  इस  पर  बाकायदा  तौर  पर  चर्चा  इस  हफ्ते
 होनी  चाहिये  ।

 भ्रष् यक्ष  महोदय:  चूंकि  बार  बार
 इसको  उठाया  जा  रहा  है,  में  मेम्बर  साहिबान
 से  चाहताँ  हूं  कि  वे  इस  वात  पर  गौर  करें
 कि  आया  कोई  आर्डर  रह  सकेगा  अगर  यह
 हो  कि  यहां  हर  एक  जो  मेम्बर  है  वह  खड़ा
 हो  कर  अपने  आप  सवाल  उठाना  शुरू  कर  दे
 और  में  कहता  हूं  कि  उस  तरह  से  न  किया
 जाये?  जो  भी  सवाल  उठाया  जाने  वाला  हो,
 उसकी  मुझे  पहले  इत्तिला  दी  जानी  चाहिये
 जब  मुझ  पता  न  हो  और  ऐसे  ही  किसी  सवाल
 को  उठा  दिया  जाये  तो  ऐसे  कैसे  काम  चलेंगी।
 एक  विन  आगे  भी  कनफ्यूजन  हुआ  था  t
 बात  कुछ  ओछी  जा  रहीं  थो  मैंने  कुछ  और  ही
 जवाब  दे  दिया  क्‍योंकि  मेरे  पास  न  तो  नोटिस
 था  और  न  ही  मुझे  इत्तिला  दी  गई  थी  ।

 श्री  किशन  पटनायक  :  (सम्बलपुर):
 इसका  तो  नोटिस  है  ।

 भ्रध्यक्ष  महोदय:  जब  नोटिस  दिया
 जाता  है  और  उसका  जवाब  दे  दिया  जाता  है
 तो  जिस  किसी  को  शिकायत  हो  वह  मुझे
 लिख  सकता  है  या  मेरे  पास  श्र  सकता  है  ।
 इस  तरह  से  मैं  इजाज़त  नहीं  दे  सकता  हूं  ।

 श्री  किशन  पटनायक  :  लिखा  भी
 जाता  है  pet

 also  be
 not  got  the

 sequence  of  it  so  far,  nothing  at  all.  I

 FEBRUARY  29,  964  Demands  for  Grants—  3040
 Railways

 झ्रध्यक्ष  महोदय  :  जब  लिख  दिया
 जाता  है  श्र  उसका  जवाब  श्मा  जाता  है  तो

 उसकी,  इस  तरह  से  उठाया  नहीं  जा  सकता है.  |
 इस  तरह  से  किसी  सवाल  को  उठाने  की  में

 बिल्कुल  इजाजत  नहीं  दे  सकता  हूं  हाउस
 के  मेम्बर  साहिबान  की  मैं  इस  मामले  में
 मिलवतंन  चाहता  हूं  ।  बिना  उसके  कभी
 काडर  नहीं  रह  सकेगा  ।  मगर  इस  तरह
 से  काम  चलेगा,  जिसकी  मर्जी  श्राए  वह  उठे,
 जिस  वक्‍त  चाहे  और  जब  जी  चाहे  बोलना  शुरू
 कर  दे,  तो

 थी  बिगड़ो  :  में  पूछ  कर  उठा  था-।

 प्रत्यक्ष  महोदय  माननीय  सदस्य
 श्री  नाथ  पाई  ने  झ्र भी  मुझे  यकीन  दिलाया  है  कि
 उनका  कोई  इरादा  नहीं  था  कौर  मैंने  उसको

 विल्कुल  एक्सेप्ट  किया  और  मुझे  कभी  खयाल
 नहीं  हो  सकता  है  कि  मि०  नाथ  पाई  ऐसा
 करेंगे  ।  लेकिन  इस  तरह  से  कार्रवाई  नहीं
 चल  सकेगा  अगर  हर  एक  मेम्बर  इस  तरह
 से  उठ  कर  बोलना  शुरू  कर  देगा  ।  बार
 बार  मैंने  दरख्वास्त  की  है,  अपील  की  है,
 मिलवतंन  मांगी  है  लेकिन  फिर  भी  क्‍यों
 मेम्बर  साहिबान  बार  बार  ज़िद  करके  चलते
 हैं,  मेरी  समझ  में  नहीं  जाताहै।  इस  में
 में  सभी  मेम्बर  साहिबान  की  कोश्राप्रेशन
 चाहता  हूं।  जितना  भी  समय  में  री ज़ने बल

 समझूं  हर  एक  डिसकशन  पर  में  बने  के  लिए
 तैयार  हूं  और  में  दे  रहा  हूं  लेकिन  जो  कायदा
 है  जो  कानून  है,  उसके  मुताबिक  ही  चला
 जाये,  ऐसे  नहीं  ।

 12.27  hrs,

 DEMANDS  FOR  GRANTS—RAIL-
 WAYS  (Contd.)

 Mr.  Speaker:  Further  discussion
 and  voting  on  the  remaining  Demands
 for  Grants  in  respect  of  the  Budget
 (Railways)  for  1964-65,  together  with
 the  cut  motions  moved.
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 Out  of  the  8  hours  and  30  minutes
 allotted,  6  hours  and  5  minutes  have
 been  taken,  leaving  2  hours  5
 minutes.

 Shri  D.  J.  Naik  was  on  his  legs.

 Shri  M.  R.  Masani  (Rajkot):  Would
 you  kindly  indicate  as  to  when  you
 expect  to  call  upon  the  hon.  Minister
 to  reply?  Will  it  be  today  or  on
 Monday?

 Mr.  Speaker:  No,
 finish  it.

 today  I  will

 The  Minister  wants  half  an  hour  to
 reply.  J  will  call  him  at  about  1-45,
 P.M.

 Shri  Nambiar:  Today  we  have  pri-
 vate  Members’  Business.

 Mr.  Speaker:  I  know  it.

 Shri  Hari  Vishnu  Kamath:  You  are
 weil  aware  that  the  non-official  busi-
 ness  will  be  taken  up  at  2  O’clock.

 Mr.  Speaker:  Even  if  we  _  have  to
 push  it  by  5  minutes,  we  will  dispose
 of  the  Demands  for  Grants  today.

 Shri  Hari  Vishnu  Kamath:  As  only
 43  hours  have  been  fixed  for  the  food
 debate  on  Monday,  and  as  we  are  sit-
 ting  till  6  O’clock.  the  reply  could
 easily  be  given  from  12-30  to  1-30
 P.M.  on  Monday,  that  is,  one  hour.

 Mr.  Speaker:  No,  no.  Let  us  see  if
 there  is  time.

 Shri  D.  J.  Naik.

 sit  to  जी०  नायक  (पंचमहल):
 भ्रध्यक्ष  महोदय,  मैंने  झुण्ड  कांडला  के  बारे  में

 कहा  था  कि  उस  लाइन  का  कंस्ट्रक्शन  जल्दी

 से  जल्दी  शुरू  कर  दिया  जाये  ।  इससे  दो
 फायदे  झर  भी  होंगे।  एक  तो  यह  कि  कंडला
 पोर्ट  का  कनेक्शन  भोपाल  के  साथ  ब्राडगेज

 से  हो  जायेगा  और  दूसरे  यह  कि  कुछ  फासला

 भी  कम  हो  जायेगा  |
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 मैं  यह  भी  कहना  चाहता  हूं  कि  वेस्टर्न
 रैलवे  के  डीजलाइज़ेशन  का  प्रे  ग्राम  करना  चाहिये
 शौर  वह  फेज्ड  प्रोग्राम  होना  चाहिये  ।  गुजरात  में
 काफी  मात्रा  में  तेल  पैदा  हो  रहा  है  जबकि
 सारा  कोयला  बिहार  से  श्राता  है  ।  वेस्टर्न
 रेलवे  से  कोयला  बिहार  से  लाना  पड़ता  है  ।
 अगर  इस  रेलवे  के  डीज़लाइजेशन  का  फेड
 प्रोग्राम  हो  जाये  तो  बिहार  से  कोयला  लाने
 में  जो  मुश्किलें  होती  हैं  उसमें  कमी  हो  जायेगी  ।
 ग्राम  जो  डीज़लाइजेशन  हो  रहा  है  वह  वहीं
 हो  रहा  है  जहां  पर  कोयला  बहुत  होता  है  ।

 सही  बात  तो  यह  है  कि  जहां  कोयला  नहीं  पैदा
 होता  है  शौर  तेल  काफी  पैदा  होता  है  वहां  पर
 डीजलाइजेशन  होना  चाहिये  ।

 तीसरी  बात  इन्दौर  और  दोहद  लाइन
 के  कंस्ट्रक्शन  करने  के  बारे  में  है  -  उस  लाइन
 का  सर्वे  करीब  बीस  वर्ष  पहले  अंग्रेजों  के
 जमाने  में  हुआ  था  ।  यह  सब  ट्राइवल  एरिया
 है  ।  हम  कहते  हैं  कि  हमें  ट्राइबल  एरियाज  का
 डेवलपमेंट  करना  है  |  मगर  वहां  पर  यातायात
 की  बड़ी  मुश्किलें  हैं।  इसलिये  वहां  पर  सबसे

 पहले  कम्युनिकेशन  का  प्रबन्ध  करना  चाहिये  ।
 इन्दौर  और  दोहद  के  श्रलाइनमेंट  के  बारे  में
 श्री  बड़े  में  भी  कहा  है।  अगर  इन्दौर  से

 दोहद  तक  वाया  बरवानी  झअलाइनमेंट  हो
 जाये  तो  वहां  भ्रादिवासियों  का  विकास  श्रासानी
 से  हो  सकेगा  ।  वहां  पर  जंगल  हैं  इसलिये
 जंगल  इण्डस्ट्री  अच्छी  हो  सकती  है  ।  प्यार
 रेलवे  वहां  हो  जाये  तो  और  भी  इंडस्ट्रीज  भी
 शू  हो  सकती  हैं  |  वहां  पर  मिनरल्स  बहुत  होते
 हैं

 हमारे  यहां  देहरादून  एक्सप्रेस  ही  एक
 ट्रेन  है  जो  कि  एक्सप्रेस  है  ।  दूसरी  लोकल  है
 जो  कि  रात  में  जाती  है  देहरादून  एक्सप्रेस

 सुविधाजनक  ट्रेन  ह ैलेकिन  उसमें  एक  या  दो  बोगी
 मिलीटरी  की  होती  हैं,  एक  डाइनिंग  कार्स  होती
 हैं  ।  एक  या  दो  स्लीपर  कोच  होती  हैं।  जिस  के
 कारण  तीसरे  दर्ज  के  यात्रियों  को  बड़ी  कठिनाई

 होती  है  ।  मैंने  देखा  है  कि  प्रा दिवा सी  लोग
 स्टेशन  पर  इधर  उधर  मे  रहते  हैं  :  उनको
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 [श्री  दे०  जी०  नायक]
 किसी  डब्बे  में  जगह  नहीं  मिलती  है  1  जिस
 डब्बे  के  सामने  चढने  के  लिये  जाते  हैं  वहां  पर
 लोग  कहने  लगते  हैं  कि  जगह  नहीं  है,  जगह
 नहीं  है  ।  नतीजा  यह  होता  है  कि  वे  सारी  रात
 स्टेशन  पर  पड़े  रह  जाते  हैं  ।

 इसलिये  एक  शर  ट्रेन  भोपाल  से  प्र हम दा-
 बाद  तक  शुरू  करनी  चाहिये।  भोपाल  और
 अहमदाबाद  दोनो  ही  दो  अलग  अलग  स्टेट्स  की
 कैमिकल्स  हैं।  प्रहमदाबाद  बड़ी  भारी  इंडम्ट्रियल
 जगह  है।  भोपाल  से  अहमदाबाद  तक  एक
 ही  गाड़ी  जाती  है  इसलिये  एक  दूसरी  एक्सप्रेस
 ट्रेन  शुरू  की  जानी  चाहिये  ।

 हमारे  यहां  एक  रेलवे  कालोनी  है  ।  उस
 रेलवे  कालोनी  में  एक  ऑल्टो  पर्पज  सकल  खोलने
 का  प्रोग्राम  है  1  लेकिन  वहां  पर  पहले  होस्टल
 बनाया  गया  है,  स्कूल  नहीं  बिग  है।  इस  तरह
 से  “कार्ट  'बिहार  दि  हास”  जैसी  बात  हो  रही
 है  ।  राज  होस्टल  किसी  काम  नहीं  श्र  रहा
 है  ।  मालूम  नहीं  कब  यह  मल्टी  पर्पज  सकल
 बनेगा  कौर  कब  काम  शुरू  करेगा  |  एजुकेशन
 के  बारे  में  एक  बात  मुझे  यह  कहनी  है  कि
 रेलवे  कालोनी  में  काफो  लोग  हैं  ।  वहां  पर
 बगाली  भी  हैं  और  मद्रासी  भी  हैं,  हिन्दी  जानने
 वाले  भी  हैं  शौर  महाराष्ट्रियन  भी  हैं  7  वहां  पर
 एक  गुजराती  स्कूल  रेलवे  की  तरफ  से  चलता
 है।  इसलिये  वहां  पर  एक  हिन्दी  और  एक  मराठी

 स्कूल  होना  चाहिये।  मैंने  बार  बार  रेलवे  एड-
 मिनिस्ट्री  से  कहा  कि  यह  उनकी  जिनमें-
 दारी  है  और  उसको  ऐसा  करना  चाहिये । +
 वे  कहते  हें  कि  स्टेट  को  जिम्मेदारी  है
 ग्रोवर  स्टेट  कहती  है  कि  चंकी  वह  स्कूल
 रेलवे  कालोनी  में  होगा  इसलिये  रेलवे  की
 जिम्मेदारी  है  इन  दोनों  के  झगड़े  में  बेचारे
 लोगों  को  हैरान  और  परेशान  होना  पड़ता  है
 जोर  उनके  बच्चों  की  शिक्षा  अच्छी  तरह  से
 नहीं  धोती  ।  हिन्दी  वाले  लोग  एक  वालेंटरी
 स्कूल  चलाते  हैं  और  मराठी  वाले  मराठी  स्कूल
 चलाते  हैं  ।  इसलिये  रेलवे  मिनिस्टर  साहब  से
 मेरी  विनती  है  कि  इस  पर  उनको  ध्यान  देना
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 चाहिये  कि  रेलवे  ऐडमिनिस्ट्रेशन  की  तरफ  से
 दो  और  स्कूल  चलाये  जायें।

 आखोर  में  मैं  एक  बात  यह  कहेगा  कि
 चितरंजन  फैक्ट्री  और  4रा  ब्र  फैक्ट्री  का काम
 मैंने  देख!  ग्रोवर  मैं  उससे  बहुत  अभावित  हुआ  |

 I  must  say  that  this  is  the  biggest
 achievement  of  the  Indian  Railways
 after  independence,  and  we  must  be
 proud  of  this  achievement.

 इतना  कह  कर  मैं  आपका  आभार
 मानता  हूं  कि  आपने  मुझे  बोलने  का  समय  दिया  ।
 मेरी  ह  दी  टूटी  फूटी  है।  जो  कुछ  मैंने  कहा
 है  ग्राम  उसमें  भाष्य  की  कोई  गलतियां  हों,
 ग्रेमेटिकल  मिस् टेक्स  हों,  और  वह  होंगी,  तो
 सदन  मुझे  माफ  करेगा  |
 Shri  Dinen  Bhattacharya  (Seram-

 pore):  I  listened  attentively  to  the
 hon.  Minister  yesterday  and  to  his
 Budget  speech,  but  nowhere  did  |  find
 him  dealing  with  the  transport  prob-
 lem  of  Calcutta.

 In  the  city  of  Calcutta,  the  problem
 of  transport  congestion  has  reached
 the  extreme  limit.  People  there  have
 been  agitating  for  years  for  a  circular
 railway  in  and  around  Calcutta  and
 its  suburbs,  but  the  hon.  Minister
 has  not  mentioned  so  far  that  they  are
 seriously  dealing  with  this  issue.  He
 must  state  clearly  and  categorically
 whether  this  particular  scheme  of  a
 circular  railway  in  and  around  Cal-
 cutta  has  been  permanently  shelved
 or  whether  Government  is  going  to
 take  up  the  issue  in  the  near  future.
 It  is  a  very  vital  problem,  and  I
 would  request  the  Minister  to  give
 a  categorical  answer  to  my  query.

 Then,  I  request  the  Minister  to  go
 round  the  Howrah  Division.  Things
 are  not  very  happy  there,  either  in
 the  matter  of  relations  with  the  emp-
 loyees,  or  in  the  matter  of  amenities
 to  passengers.  Very  often  for  various.
 reasons  train  schedules  get  dislocated,
 but  there  is  no  proper  system  for
 announcement  to  the  passengers  who
 wait  for  hours  without  knowing  when
 the  train  will  actually  depart  from
 the  station.  You  may  wait  for  an
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 shour  or  more  without  knowing  when
 the  train  will  start,  and  then  sudden-
 ly  an  announcement  comes  that  such-
 csand-such  local  will  leave  from  such-
 and-such  platform,  but  actuaily  you
 find  tuat  it  is  not  the  train  mention-
 ed  that  starts,  but  some  other  train
 leaves  the  platform  to  the  surprise  of
 the  passengers,  for  which  there  has
 been  no  announcement.  This  is  going
 ‘on,  and  quite  a  lot  of  complaints
 were  made,  but  no  «ction  has  been
 taken.  I  have  personal  experience  of
 this,  because  |  live  in  that  area.

 Another  important  thing  which  re-
 ‘quires  the  personal  attention  of  the
 Minister  jis  the  working  hours  in
 Liluah  workshops.  Fo  the  last  ten
 or  twelve  years,  they  were  working
 for  424  hours  a  week.  Suddenly,  after
 the  declaration  of  the  emergency  the
 working  hours  were  increased,  and
 the  workers  also  voluntarily  agreed  to
 work  for  an  additional  43  hours.
 After  the  expiry  of  one  year,  the  em-
 ployees  demanded  that  eithcr  they
 shou'd  be  paid  overtime  wages  as  they
 were  being  paid  previous!y,  or  their
 working  hours  should  be  reverted  to
 42)  hours.  Not  only  in  Liluah  but
 in  Kanchrapara  and  Kharagpur  also.
 ‘Worksrs  have  worked  for  more  than
 one  full  year  these  extra  hours  with-
 out  taking  any  remuneration.  It  is
 time  that  the  old  working  hours  are
 introduced  in  those  factories.

 I  have  given  certain  suggestions  for
 ‘certain  overbridges  not  only  foot
 bridges  but  also  road  bridges.  I  may
 mention  Serampur  and  Baidyavati  on
 GT  Road.  In  reply  to  a  letter  by  Mr.
 f'ias,  three  over-bridges  were  men-
 tioned  by  the  Rai'way  Ministry:
 Secrampur,  Baidyavati  and  Shalimar;
 hon.  Minister  assured  that  they  would
 be  built  within  a  very  short  time.
 But  till  now  nothing  has  been’  done.
 Take,  for  instance,  Serampur,  G.T.
 road  is  the  main  link  with  the  north-
 ern  India.  If  the  gates  on  G.  T.  road
 are  closed  for  2-5  minutes,  hundreds
 of  cars  and  trucks  stand  on  both  sides
 traffic  gets  jammed.  Once  the  Prime
 Minister  had  to  wait  for  half  an  hour
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 because  of  the  closure  of  that  gate.
 This  matter  should  be  taken  up  im-
 mediately  so  that  these  things  may
 not  recur  any  longer.

 My  last  point  is  about  the  dust
 nuisance.  There  are  so  many  non-
 stop  trains  passing  through  plat-
 forms  in  our  part  and  it  becomes
 horrible  for  passengers  to  wait  in
 p'atforms  when  non-stop  trains  run
 through  them  because  of  the  dust
 raised.  Something  must  be  done  to
 stop  this  at  Jeast  in  the  suburban
 stations  on  Howrah-Sealdah  division.
 Then,  Sir,  my  friend  Mr.  Nambiar
 referred  to  taking  over  of  light  rail-
 ways.  I  raised  this  issue  last  year
 also  along  with  many  others.  If  at
 this  stage,  Government  cannot
 nationalise  the  light  railways,  the
 whole  of  them,  Govt.  can  take  over
 the  Howrah-Amta  and  Howrah-
 Shiakala  BKAK  railway  Burdwan-
 Damodar  Railway  iines,  so  that  these
 areas  may  be  benefited  by  the  deve-
 lopment  of  railway  lines.  The  private
 industry  which  runs  them  does  not
 care  for  the  improvement  of  the  rail-
 ways  but  they  are  only  interested  in
 making  profit.  The  people  of  those
 areas  therefore  suffer.  So,  these  lines
 should  be  taken  over  immediately  to
 benefit  the  people  of  these  localities.

 Mr.  Speaker:  P.  G.  Sen—absent.
 Sonavane—absent  M.  R,  Jadhav,
 Digambar  Singh,  Chaudhuri  Lahri
 Singh,  Tridib  Kumar  Chaudhuri....

 Dr.  M.  S.  Aney  (Nagpur):  Better
 call  upon  those  who  are  here.

 Mr,  Speaker:  I  want  to  relieve  my-
 self  of  the  burden  of  a  large  number
 of  names.  That  is  why  I  am  making
 my  task  easier,

 श्री  शिवम् त्ति  स्वामी  (कोप्पल)  :  अ्रध्यक्ष

 महोदय,  रेलवे  बजट , . ,

 अध्यक्ष  महोदय  :  मेम्बर  साहिबान  थोड़ा
 थोड़ा  वक्‍त  लें,  सिफ  प्वाइंटस  दें  ।  मैंने  यह
 कहा  है  कि  जो  उनको  शिकायत  है  भ्रमर  उस
 को  लिख  कर  दे  दें  तो  उसका  जवाब  दे  दिया
 जाएगा  ।  .
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 श्री  शिवमूर्ति  स्वामी:  रेलवे  बजट  की
 डिबेट  में  जो  सुआव  दिए  जाते  हैं  उन  पर  ख़ास

 गौर  किया  जाता  चाहिए  ।  यह  अच्छी।  है  कि
 जो  शिकायतें  लिख  कर  दी  जायेंगी  उन  का

 हमको  जवाब  हासिल  होगा  ।

 मैं  रेलवे  थी  पालिसी  के  बारे  में  यह  कहना
 चाहता  हूं  कि  यह  इम बैलेंस  की  पलिसी  है
 जैसा  कि  आराम  तौर  से  देश  में  रेलवे  १७  डेवलप-
 मेंट  होना  चाहिए  बेस  नहीं  होता  |  इसके  बारे
 मैं  भ्र पने  राज्य  की  बात  बताना  चाहता  हूं  ।

 मैसूर  की  लेजिसलेटिव  काऊंसिल  में  एक  यू  नानी-
 मस  रिजोल्यूशन  पास  किया  गया,  उसकी  तरफ
 मैं  प्रा पका  ध्यान  दिलाना  चाहता  हूं  कौर  उस
 सिलसिले  में  वहां  की  लेजिस्लेटिव  असेम्बली
 की  डिबेट  की  रिपोर्ट  से  कुछ  पढ़  कर  सुनाना
 चाहता  हूं  ।  वह  इस  प्रकार  है  :

 “Deputy  Chairman:  The  question  is:

 “That  this  Government  is  of
 opinion  that  the  Government  of
 India  should  be  urged  to  give
 immediate  attention  for  the  ex-
 pansion  of  railway  facilities  in
 the  State  as  the  existing  facilities
 are  too  meagre  and  inadequate  to
 meet  the  demands  of  passengers,
 traffic  trade,  industry  and  com-
 merce.”

 The  motion  was  adopted  unani-
 mously.

 Deputy-Chairman:  The  Chair  is
 very  happy  to  announce  that  the  reso-
 lution  is  adopted  unanimously.”

 इस  रिजोल्यूशन  से  जाहिर  है  कि  वहां  लोगों
 में  कितना  भ्र सन्तोष  पैदा  हो  गया  है  1  इसकी
 बजह  यह  है  कि  वहां  तकरीबन  तीस  साल  से
 एक  माइल  भी  रेलवे  लाइन  नहीं  डाली  गयी  ।
 सरे  केलिए  बजट  रखा  जाता  है.  लेकिन  वह
 सारा  सर्वे  पर  ही  खर्च  हो  जाता  है।  लेकिन
 रेलवे  लाइन  एक  मील  भी  नहीं  बनती  ।

 भाप  हासपेट  तक  ब्राडगेज  लाइन  ले
 गए  हैं  इसके  लिए,  मैं  रेलवे  विभाग  को  बधाई
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 देता  हूं  ।  लेकिन  जहां  तक  गोरा  कौर  हुबली  के
 लिए  लाइन  का  सवाल  है,  उसके  बारे  में  यही
 कह  दिया  जाता  हैं  कि  उस  पर  विचार  किया
 जाएगा  और  उसका  सर्वे  किया  जा  रहा  है  ।
 जिस  क्षेत्र  में  हासपेट  तक  बड़ी  लाइन  गयी  है
 उस  क्षेत्र  से  दस  बारह  मिलियन  टन  आयरन
 कौर  का  हर  साल  एक्सपोर्ट  होता  है  ।
 कारवार  और  गोआ  पोर्ट  से  इसमें  से  केवल  दो
 मिलियन  टन  ट्रांसपोर्ट  होता  है,  बाकी  मद्रास
 पोर्ट  से  या  बम्बई  पोर्ट  से  जाता  है।  बम्बई
 पोर्ट  yoo  मील  है  और  मद्रास  पोर्ट  ३८४
 मील  है,  जबकि  गोआ  का  पोर्ट  डेढ़  सौ  मील  है,
 जहां  से  इसको  आसानी  से  बाहर  भेजा  जा
 सकता  है  ।  हमारी  समझ  में  नहीं  जाता  कि
 कारबार  हुबली  लाइन  को  क्‍यों  नहीं  डाला
 जाता  ।  दस  बीस  साल  से  इसकी  मांग  की  जा

 रही  है  न  इसका  सर्वे  होता  है  न  कुछ  होता  है  i
 हासपेट  तक  ब्राडगेज  करके  मद्रास  से  आयरन
 कौर  बाहर  भेजा  जाता  है  जो  कि  बहुत  ज्यादा

 दुर  है  1  देश  के  लाभ  की  दृष्टि  से  इस  सवाल
 पर  नहीं  सोचा  जाता  ।  मेरी  समझ  में  नहीं
 भाता  कि  इसका  कया  कारण  है  ।  मुझे  तो  ऐसा
 लगता  है  कि  मद्रास  गवर्नमेंट  के  दबाव  से  ऐसा
 किया  जा  रहा  है  ।  हमारी  समझ  में  नहीं
 आता  कि  कारबार  से  न  भेज  कर  जो  कि  डेढ़
 सौ  मील  के  फासले  पर  हूँ,  क्‍यों  बायरन  ओर.
 को  Yoo  मील  दूर  भेजा  जाता  हैं  बाहर  भेजने
 के  लिए  ।  इसका  प्लान  तो  है  कि  इसे  पांच  साल
 के  भ्रन्दर  या  दस  साल के  भ्रन्दर  पूरा  कर  देंगे  t

 mera  महोदय,  मैं  यह  बतला  देना
 चाहता  हूं  कि  पूरे  हिन्दुस्तान  में  X9,500,
 किलोमीटर  जो  रेलवे  लाइन  है  उसमें  सिर्फ
 १,७००  किलोमीटर  लाइन  इस  मंसूर  राज्य
 में  है।  १७००  किलोमीटर  से  ज्यादा  रेलवे
 लाइन  हमारे  राज्य  में  नहीं  है

 हमारी  छोटी  छोटी  दो,  तीन  मांगें
 काफ़ी  समय  से  चली  शा  रही  हैं  कौर  भ्रापके
 संकेत  के  अनुसार  मैंने  एक  मंटो  रैंडम  भी  हाउस
 के  पटल  पर  भेज  दिया  है  |  एक  शटल  गाड़ी
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 सुबह  के  वक्त  गुप्तिल  से  गदग  हुबली  लाइन
 पर  चलाना  चाहिए  ।  उस  इलाक़े  में  दो,  तीन
 कालिज  डेवलप  हो  गये  हैं  और  बच्चों  का
 समय  पर  स्कूल  पहुंचने  के  लिए  यह  शटल  की
 व्यवस्था  शी  प्र  की  जाय  ।  बहुत  दिनों  से  इसकी
 मांग  वहां  के  निवासियों  द्वारा  की  जा  रही  है
 केवल  बंगलौर  गौर  मैसूर  को  ही  देख  कर  यह
 न  समझ  लिया  जाय  कि  वह  प्रदेश  काफी
 डेवलप  है  ।  दूसरे  जिले  काफ़ी  भ्रनडेवलप  हैं  |

 खसूसन  हमारा  राचचर  जो  कि  हैदराबाद  का

 हिस्सा  पहले  होता  था  ओर  श्प्रब  मैसूर  स्टेट
 का  हिस्सा  हो  गया  है,  वह  काफी  बैकवर्ड
 एरिया  है  चूंकि  वहां  पर  जैसा  मैंने  बतलाया  दो,
 तीन  कालिजेज़  हो  गये  हैं  इसलिये  विद्यार्थियों
 कौर  व्यापारियों  अादि  की  सुविधा  के  लिए
 एक  शटल  ट्रेन  सुबह  21  वक्‍त  उनकों  ले  जाने
 के  लिए  कौर  दुसरी  शटल  गाड़ी  शाम  को  उनको
 घरों  पर  वापिस  लाने  के  लिए  चालू  करना

 बहुत  जरूरी  है  ।  राज  शटल  के  प्रभाव  में
 विद्यार्थियों  ग्रोवर  व्यापारियों  शादी  को  बड़ी
 सुविधा  का  सामना  करना  पड़ता  हैं

 हमारे  वहां  पर  एक  रेलवे  स्टेशन  सोचकर
 है  जिस  पर  मेल  और  एक्सप्रेस  ट्रेन  को  ठहराने
 के  लिए  कहा  जाता  है  1  अब  मैं  वहां  की  बाबत
 श्रमिकों  कया  बतलाऊं  ?  उस  सोनपुर  रेलवे
 स्टेशन  पर  हफ्ते  में  एक  बार  या  केवल  दो  बार
 ही  गाड़ी  ठहरती  है  ।  मैं  चाहता  हूं  कि  वहां
 पर  हर  रोज़  लोकल  ट्रेन  के  ठहराने  की  व्यवस्था
 की  जाय  |

 पेंशन  के  बारे  में  मुझे  यह  कहना  है  कि

 मौजूदा  शरार  के  बमुजिब  जो  रेलवे  कर्मचारी
 पहली  अप्रैल  १६६३  से  रिटायर  हुए  हैं  उनको
 तो  श्राप  पेंशन  देते  हैं  लेकिन  उस  डेट  से  पहले
 अर्थात्  ३०  मार्च  को  अगर  कोई  कर्मचारी
 रिटायर  हो  गया  है  तो  बेचारे  को  प्राविडेंट
 फण्ड  मिलता  है  जो  कि  दो,  तीन  साल  की  पेंशन
 के  बराबर  होता  है।  अरब  एक  ही  नमूने  के  कर्म-
 चोरियों  के  साथ  श्राप  इस  तरह  का  पक्षपात
 क्यों  करते  हैं  ?  मैं  चाहूंगा  कि  इसकी  जांच  करने
 के  लिए  एक  कमेटी  बिठाई  जाय  जो  कि  देखें
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 कि  इस  भेद  को  हटाने  से  रेलवे  पर  कितना  भार

 पड़ेगा  और  यह  देख  कर  मौजूदा  काडर  को
 अर्मेंड  कर  दिया  जाय  और  सब  लोगों  को  समान
 रूप  से  पेंशन  सटल्स  का  फ़ायदा  पहुंचाया  जाय  i
 पेंशन  एसोसियेशन  ने  इसका  पता  लगाया

 है  और  उनका  श्रन्दाज्ा  है  कि  सब  को  पेंशन
 र्ल्स  का  लाभ  देने  के  कारण  रेलवे  पर  एक
 करोड़  रुपये  से  ज्यादा  भार  नहीं  पड़ेगा  ।
 उसके  अन्दर  ही  होगा  ।  यह  बात  बिल्कुल
 ग़लत  है  कि  उसका  भार  कई  सौ  करोड़  पड़ेगा  a
 मैं  चाहूंगा  कि  रेलवे  मन्त्रालय  इसके  लिए
 एक  कमेटी  बिठलाये  कौर  वह  इस  सवाल  की
 ठीक  तरह  से  जांच  करके  अपनी  रिपोर्ट  दे  t

 आयरन  ठोस  को  ट्रांसपोर्ट  करने  के  लिए
 जो  सर्वे  हो  चुका  है  वह  गोवा  और  कारबार
 की  तरफ़  से  हुबली  लाइन  पर  ट्रांसपोर्ट  करना

 चाहिए  क्‍योंकि  यह  चीपर  और  कुमार  पड़ेगा  ।
 लेकिन  श्राप  इसको  मद्रास  की  तरफ  जो  ले  जा

 रहे  हैं  कौर  बॉम्बे  पोर्ट  से  जो  निर्यात  कर  रहे
 हैं  तो  वह  दूरी  इससे  कहीं  भ्र धिक  है  ।  बम्बई
 तो  ५५०  मील  है  जोर  यह  ३६६  मील  है  और

 जाहिर  है  कि  इससे  बायरन  रस  के  ट्रांस-
 पोर्ट  में  देर  भी  होगी  कौर  वह  महंगा  भी  पड़ता
 है  ।  इसलिए  गोवा  पर  रेलवे  लाइन  डालनी
 ज़रूरी  है  दौर  कारबार  की  तरफ  से  इसको
 ट्रांसपोर्ट  करना  चाहिए  जो  कि  फासला  केवल
 १५०  मील  ही  होता  है  और  जाहिर  है  कि  उधर

 से  ट्रांसपोर्ट  करने  में  वह  चीपर  कौर  कुमार
 पड़ेगा  ।

 Shri  Hanumanthaiya  (Bangalore
 City):  Mr.  Speaker,  Sir,  the  hon.
 Minister  of  Railways,  in  reply  to  my
 suggestion  regarding  uniformity  of
 gauges,  has  said  it  was  true  that  the
 multiplicity  of  gauges  on  the  rail-
 ways  creates  difficulty.

 Mr.  Speaker:  Perhaps  Shri  Basappa
 also  wishes  to  speak.

 Shri  Basappa  (Tiptur):  Yes,  Sir;
 for  just  two  minutes.



 (3051  Demands

 Mr.  Speaker:  But  he  must  appre-
 ‘ciate  my  difficulty.

 Shri  Hanumanthaiya:  He  has  admit-
 ‘ted  the  proposal  as  true  and  is  in  the
 interests  of  the  country,  but  he  has
 hesitated  to  take  steps  along  those
 lines.  The  chief  reason  he  gave  was
 that  the  passenger  and  goods  traffic
 must  be  in  sufficient  quantity.  Banga-
 lore  City  and  Hyderabad  City  are
 growing;  they  are  not  in  the  same  old
 Position  as  they  were,  say,  two  or
 three  decades  ago.  Bangalore  City  is
 nearing  fhe  mark  of  two  million  in
 Trespect  of  population.  So  is  Hydera-
 bad.  In  my  speech  during  the  general
 -discussion  of  the  railway  budget  I
 said  that  these  railways  have  been
 based  upon  the  imperialist  pattern  of
 presidency  towns,  namely,  Madras,
 Calcutta  anj  Bombay.  The  Railway
 Ministry  and  the  Planning  Commis-
 sion,  I  said,  are  still  being  carried
 away,  in  spite  of  their  wisdom  and
 knowledge,  by  the  mental  momentum

 -of  a  century  and  more.  J]  asked  them
 to  wake  up  and  nationalise,  but  this
 as  the  reply  I  got.

 Even  in  regard  to  passenger  and
 goods  traffic,  the  time  has  come  when
 broad  gauge  is  the  requirement.
 Bangalore  has  so  many  heavy  indus-
 tries;  aircraft,  Hindustan  Machine
 Tools,  and  the  telephones,  besides
 textiles  and  so  many  other  things.
 Hyderabad  is  also  deve'oping.  These
 two  States  must  necessarily  be  con-
 nected  and  there  will  be  plenty  of
 traffic,  both  passenger  and  _  goods.

 The  other  day,  an  hon,  Member
 from  Andhra  Pradesh,  Shri  Venkata-
 subbaiah,  was  asking  for  a  direct
 broad  gauge  route  from  Hydrabad  to
 Banglore.  I  would  not  be  parochial.
 I  want  this  broad  gauge  line  to  be
 continued  from  Hyderabad  to  Bang-
 lore  and  Sa’em  and  right  up  to
 Trivandrum.  After  the  reorganisa-
 tion  of  the  States,  Madras  City—
 though  it  is  an  honourab'e  city  and  I
 do  not  have  any  quarrel]  with  them—
 is  only  one  of  the  great  cities  of  the
 South  and  not  the  great  city  ag  it
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 was  once.  To  perpetuate  this  in-
 iquity  of  treatment  between  city
 and  city  in  South  India  is  doing
 an  injustice  to  themselves  and  to
 the  people  of  South  India  as  a
 whole.  Why  should  anybody,  either
 from  Bangalore  or  Salem  or  Trivand-
 rum,  go  to  Madras  round  about  and
 then  go  to  Delhi?  In  these  days  of
 equal  treatment  and  social  justice,  why
 should  not  people  from  Bangalore
 go  direct  from  Bangalore  to  the  capi-
 tal  of  India?  This  is  a  matter  of  self-
 respect  also;  it  comes  to  that.  I  have
 no  time  to  analyse  the  comparative
 benefits  that  have  been  derived  from
 Madras,  vis  a  vis  other  States.  I
 will  have  another  opportunity  for  it.
 Here,  I  would  only  mention  that  we
 have  to  develop  our  export  and
 import  trade  in  particular  with  East
 Africa  and  the  middle-east  countries.
 Here  is  the  machine  tool  industry,
 and  the’  telephones.  We  have  to
 export  these  goods  in  time  to  come  to
 the  African  and  middle-east  countries
 So,  Mangalore  is  the  port  and  Cochin
 is  the  port,  which  will  answer  this
 purpose.  It  is  not  as  though  our
 economy  remains  in  the  backward
 state  in  which  it  was  once.  We  are
 developing  at  a  fast  rate.

 This  Railway  Board  and  the  Plan-
 ning  Commission,  I  pointed  out  last
 year,  constructed  the  mctre  gauge  so
 far  as  the  Gandhidam-Kandla  port  is
 concerned.  It  is  found  that  hardly
 after  six  to  seven  years  it  is  not  equal
 to  the  traffic  and  now  they  want  to
 make  it  broad  gauge  or  lay  another
 paral'el  metre  gauge  line  alongside  it.

 The  Deputy  Minister  in  the  Minis-
 try  of  Railways  (Shri  S.  V.  Ranta-
 swamy):  There  is  no  traffic  from
 Kandla.  That  is  our  difficulty.

 Shri  Hanumanthaiya:  That  is  what
 your  figures  disclosed  last  time.  If
 the  export  trade  has  to  be  properly
 facilitated  so  far  as  India  is  concerned,
 these  western  ports  and  the  hinter-
 land  ought  to  be  connected.  There
 fore,  I  would  again  urge  on  the
 Minister  to  see  that  the  line  from
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 Manglore  to  Hasan  and  the  line  under
 construction  from  Bangalore  to  Salem
 are  straightway  laid  as  broad  gauge,
 This  promise  of  Taying  the  track  and
 bridges  and  other  amenities  as  though
 for  a  broad  gauge  and  then  ulti-
 mately,  when  need  arises,  to  convert
 the  metre  gauge  to  a  broad  gauge
 is  meither  wise  nor  economical.
 Afterwards,  if  you  want  to  dismantle,
 it  would  entail  unnecessary  cost.
 After  all,  between  the  construction  of
 broad-gauge  line  and  metre  gauge
 line,  the  extra  cost  is  only  one-third
 or  less  than  that.  This  would  be
 more  fhan  made  up  by  the  traffic  and
 the  economy  of  running.  I  would
 very  seriously  urge  the  construction
 of  broad-gauge  so  far  as  these  two
 lines  which  are  under  construction  are
 concerned,  because  it  would  give
 great  satisfaction  to  the  people  of
 Mysore,  Andhra  and  that  part  of
 Tamil  Nad  and  Kerala.

 3.00  hrs.

 I  would  make  one  more  suggestion.
 Here  is  a  discussion  in  Parliament  and
 the  Railway  Board  and  the  Railway
 Ministry  are  here.  I  am  very  happy
 about  it.  But  the  most  important
 part—the  Planning  Commission—is
 not  here,  because  they  are  the  deter-
 mining  factor.  I  would  ask  the  hon.
 Minister  and  the  Railway  Board  to
 move  in  this  matter,  convene  a  con-
 ference  of  the  representatives  of  the
 Planning  Commission  and  the  Railway
 Ministry  and  invite  the  representa-
 tives,  the  Members  of  Parliament,
 from  Andhra,  Mysore  and  Madras  and
 thoroughly  discuss  the  requirements
 of  those  areas.

 Shri  S.  ्,  Ramaswamy:  Why  have
 you  left  out  Kerala?

 Shri  Hanumanthaiya:  Kerala  also.
 Because  it  is  so  much  to  the  left,  it
 is  left  out.  [  think  this  conference
 of  representatives  will,  be  able  to
 take  stock  of  the  situation,  consider
 the  needs  of  the  areas  and  the  monies
 available  at  our  disposal  and  do  what
 is  just  and  reasonable.

 2256  (Ai)  LSD—4,
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 st  प्रकाशवीर  शास्त्री  (बिजनौर)  :

 प्रध्यक्ष  महोदय,

 भ्रष् यक्ष  महोदय  :  अब  माननीय  सदस्य
 पांच  पांच  मिनट  में  अपने  प्वायंट्स  कह =
 <

 श्री  प्रकाशवीर  श्ञास्त्री  :  जी  हां  ।
 धन्यवाद  ।

 समाजवादी  समाज  की  रचना  के  पीछे
 यह  भाव  बताया  जाता  है  कि  जिन  के  पास
 आवश्यकता  से  अधिक  सुविधायें  हैं,  उन
 को  उतनी  सुविधायें  न  दे  कर,  जिनके  पास
 आवश्यकता  से  कम  सुविधायें  हैं,  उन  को
 वे  सुविधायें  उपलब्ध  कराई  जायें  ।  इसी
 भ्राता  पर  मैं  कुछ  सुझाव  रेलवे  मंत्रालय
 को  देना  चाहता  हूं  ।

 रेल  उपमंत्री,  श्री  शाहनवाज़  खां,  ने
 पीछे  यह  बताया  कि  रेलवे  में  ग्राम  हज़ार
 इस  प्रकार  के  कर्मचारी  हैं,  जोकि  सेलून  के
 लिए  एनटाइटल्ड  हैं  ।  इन  आठ  हज़ार  में  से
 अगर  दो  के  पास  भी  एक  सैलून  मान  ली
 जाये,  तो  लगभग  चार  हज़ार  सेलून  होते
 हैँ

 Shri  S.  V.  Ramaswamy:  946  is  the
 total;  not  4,000.

 श्री  प्रकाश वीर  शास्त्री  :  जरगर  सेलूलर
 की  संख्या  eve  भी  मान  ली  जाये,  तो
 उस  का  अभिप्राय  यह  है  कि  अगर  दस
 डिब्बों  की  भी  एक  गाड़ी  बनती  है,  तो  रेलवे
 प्रशासन  के  पास  कम  से  कम  ्  गाड़ियां
 एक्स्ट्रा  हों  सकती  हैं--जब  सरकार  की
 जोर  से  समाजवादी  समाज  की  रचना  का
 नारा  लगाया  जाता  है,  तो  फिर  इस  संप्रदाय
 को  भी  सामान्य  गाड़ियों  में  चलने  की  आदत
 डालनी  चाहिये  ।  यह  बात  हमारी  अपनी
 परम्पराओं.  के  अनुकूल  होगी  ।

 दूसरी  आवश्यक  बात  यह  है,  जिस
 के  बारे  में  मैं  ने  पहले  भी  रेलवे  मंत्रालय  को
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 [at  प्रकाशवीर  शास्त्री]

 सुझाव  दिया  था,  कि  कुछ  लाइनें  इस
 बरकरार  की  हैं,  जहां  एक्सप्रेस  शौर  मेल  ६... ड
 इतनी  अधिक  संख्या  में  चलती  हैं,  कि  वहां
 पर  उन  का  पूरा  उपयोग  नहीं  हो  पाता  है  |
 झगर  उन  में  से  एक  दो  गाड़ियां  दूसरी  ओर
 हो  कर  चला  दी  जायें,  जहां  उन  से
 ज्यादा  से  ज्यादा  सुविधा  प्राप्त  की  जा  सके,
 तो  वह  उचित  होगा  और  रेलवे  मंत्रा-
 लय  को  उस  पर  भी  विचार  करना

 चाहिये  ।

 उदाहरणार्थ  रात्रि  को  सहारनपुर  के

 लिए  दिल्‍ली  से  तीन  एक्सप्रेस  गाड़ियां  चलती
 हैं--फ़न्टियर  मेल,  जनता  एक्सप्रेस  और

 मसूरी  एक्स।  इस  के  अलावा  चौथी
 गाड़ी  हरिद्वार  पैसेंजर  चलती  है  ।  ये  चार
 गाड़ियां  एक  ही  लाइन  से  हो  कर  निकलती
 हैं  ।  यह  जो  मसूरी  एक्सप्रेस  है,  जिस  को

 पहले  देहरादून  एक्सप्रेस  कहा  जाता  था,
 वह  पहले  हापुड़,  गजरौला,  बिजनौर,  मौसम-

 पुर  नारायण  और  लक्सर  हो  कर  देहरादून
 जाती  थी  ।  मेरा  कहना  यह  है  कि  एक  लाइन
 पर  चार  गाड़ियां  दे  देना  और  एक  लाइन
 को  बिल्कुल  अता  छोड़  देना  उपयुक्त
 नहीं  है  ।  इसलिए  मसूरी  एक्सप्रेस  पहले
 जिस  रास्ते  से  चलती  थी,  भ्रर्थात्‌  गजरौला
 ओर  बिजनौर  हों  कर,  उसी  रास्ते  से  इस
 गाड़ी  को  पास  किया  जाये  ।  इस  का  सब
 से  बड़ा  लाभ  यह  होगा  कि  हमारे  सीमावर्ती
 क्षेत्र  का,  दिल्‍ली  से  सीधा  सम्पर्क  हो  जायेगा.
 क्योंकि  मोहनपुर  नारायण,  नर्जीबायार  से
 बागे  हों  कर  कोटद्वार  का  स्टेशन  आ  जाता

 है  ।  इस  प्रकार  उस  भाग  का  हम  दिल्‍ली
 से  सीधा  सम्पर्क  जोड़  सकेंगे  |

 पीछे  जब  मैंने  रेलवे  मंत्रालय  को  इस
 बारे  में  लिखा  था,  तो  उन  की  शोर  से  यह
 उत्तर  कराया  था  कि  कभी  वह  लाइन  बहुत
 हल्की  है  भोर  उस  पर  भारी  इंजिन  नहीं
 दौड़  सकते  1  लेकिन  जहां  तक  मेरी  जान-
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 are  है,  शब  वह  लाइन  पूरे  तोर  पर  हस
 लायक  हो  गई  है  कि  भारी  इंजिन  उस  पर
 दौड़  सकें  |  यह  भी  कहा  गया  था  कि  झगर
 इस  गाड़ी  को  इधर  से  पास  करेंगे,  तो  दो
 जगह  इंजिन  बदलना  पड़ेगा  ।  लेकिन  दुर्भाग्य
 से  कब  भी  वही  स्थिति  है  कि  सहारनपुर
 कौर  लक्सर  में,  इन  दो  जगहों  पर,  इंजिन
 बदलते  हैं  ।  भ्रमर  मेरे  सुझाव  को  स्वीकार
 कर  लिया  जाता  है,  तो  गजरौला  और  मौसम-

 पुर  नारायण  में  इंजिन  बदलने  पड़ेंगे  ।

 यदि  मसूरी  एक्सप्रेस  को  मुज़फ्फरनगर
 और  सहारनपुर  के  बजाये  गजरोला  और
 बिजनौर,  मोहनपुर  नारायण  हो  कर  देहरा-
 दून  के  लिए  चालू  कर  दिया  जाये,  तो  इस
 क्षेत्र  क ेसाथ  एक  बहुत  बड़ा  न्याय  होगा  ।
 इस  तरह  मुरादाबाद  से  बरेली  को  रात्रि
 में  दो  एक्सप्रेस  ट्रेन,  एक  मेल  ट्रेन  शौर
 दो  पनेसर  गाड़ियां  भी  पास  होती  हैं  ।  इन
 में  से  एक  हावड़ा-प्रड्यूसर  मेल  चलती  है,
 जो  प्रात:काल  निकलती  है  ।  रात्रि  को
 लखनऊ  मेल  और  देहरादून  'एक्सप्रेस  चलती

 हैं  7  प्यार  एक  गाड़ी  को  उन  में  से  ब्रांच
 लाइन  से  बाया  नन्दोसी  पास  कर  दिया
 जाये,  जहां  एक  बहुत  बड़ी  मंडी  है  कौर

 जहां  रेलवे  का  बहुत  बड़ा  ट्रेनिंग  स्कूल  भी
 है,  तो  यह  बहुत  उपयुक्त  होगा  बौर  वहां
 के  लोग  उस  से  लाभ  उठा  सकेंगे  ।

 मेरी  जानकारी  इस  प्रकार  की  भी

 है  कि  गजरोला  से  नजीबाबाद  के  बीच
 में  जो  ब्रांच  लाइन  है,  वहां  पर  कई  स्टेशन

 ऐसे  हैं,  जहां  टेलीफ़ोन  सिस्टम  नहीं  है  ।
 इस  के  परिणामस्वरूप  यात्रियों  को  इस
 बात  की  कोई  जानकारी  नहीं  हो  पाती

 है  कि  गाड़ी  कब  श्र  रही  है,  लेट  है  या  नहीं  ४

 वहां  पर  होता  यह  है  कि  समय  पर  सिग्नल

 झुका  देते  हैं,  गाड़ी  चाहे  बाघ  या  एक  घंट
 बाद  आए  ।  यह  जो  ब्रांच  लाइनें  हैं,  इस
 पर  टेलीफ़ोन  सिस्टम  होना  चाहिए,  बेटिंग
 र्म्स  होने  चाहियें  कौर  प्लेटफार्म  बड़े  किये
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 जायें,  ताकि  गर्मियों  में  और  बरसात  में

 मुसाफ़िरों  को  जो  कष्ट  उठाना  पड़ता  है,
 उस  से  वे  बच  सकें  ।  रेलवे  प्रशासन  की
 इस  ब्रांच  लाइन  की  शोर  ब  तक  बहुत
 उपेक्षा  रही  है,  लेकिन  कम  से  कम  अब  यह
 उपेक्षा  नहीं  रहनी  चाहिए  ।

 मेरे  एक  मित्र  ने  मुझे  इस  बारे  में  मी

 सुझाव  दिया  है--श्योर  पहले  भी  मैं  इस
 को  आवश्यक  समझता  था--कि  लक्सर
 ओर  नजीबाबाद  के  बीच  में  एक  बहुत  बरच्छा
 स्टेशन  है  चंदक,  जो  बिजनौर  को  सड़क
 करे  सीधा  जोड़ता  है  श्लोक  जहां  काफ़ी  सवारियां
 मिल  जाती  हैं  ।  देहरादून  एक्सप्रेस  जो  रात्रि
 को  देहरादून  से  हावड़ा  के  लिए  जाती  है  ।
 अगर  चंदक  पर  भी  उस  को  ठहराने  की
 व्यवस्था  की  जा  सके,  तो  इस  के  लिए  बड़ी
 अनुकूलता  रहेगी  ।  मेरा  विश्वास  हैँ  कि
 मंत्री  महोदय  इन  सुझावों  पर  गम्भीरता
 से  विचार  करेंगे  ।

 एक  आखिरी  सुझाव  दे  कर  मैं  बस
 जाना  चाहता  हूं  और  वह  यह  है  कि  हमारे
 देश  में  जितनी  मेल  गाड़ियां  चलती  हैं,
 उन  पर  तो  बहुत  ध्यान  दिया  जाता  है  कि
 बे  ठीक  समय  पर  चलें  और  उन  के  इंजिन
 वगैरह  बिल्कुल  ठीक  हों  ।  लेकिन  हिन्दुस्तान
 कौ  गांवों  में  रहने  वाली  ग़रीब  जनता  का
 बास्ता  ज्यादातर  पर्सेजर  बर्न्  से  पड़ता  है
 और  दुर्भाग्य  से  पैसेंजर  द्विज  को  ठीक  समय
 बर  पहुंचाने  का  कभी  यत्न  नहीं  किया

 गया  है  ।  अगर  किया  भी  गया  है,  तो  रेल
 मंत्रालय  उठा  में  सफल  नहीं  हुआ  ।  आप

 अनुमान  लगाइये  कि  जिस  यात्री  ने  शाम
 को  किसी  स्टेशन  पर  उतरना  है  शौर  वहां
 से  छः  कोस  पर  अपने  गांव  में  जाना  है,  तो
 अ्रगर  रेल-गाड़ी  लेट  हो  जाती  है  और  कपड़े
 उस  के  पास  नहीं  हैं,  तो  रातभर  वह  उसी
 स्टेशन  पर  ठिठुरता  रहेगा  |  अगर  कहीं
 भाग  हुई  तो  उस  के  सहारे  वह  रात  काट

 लेगा  वर्ना  उस  को  शौर  भी  कठिनाई  शौर
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 परेशानी  का  सामना  करना  पड़ेगा  |  इसलिए
 मैं  यह  निवेदन  करना  चाहता  हूं  कि  रेलवे
 प्रशासन  जिस  तरह  मेल  ट्रेन्ड  कं;  ठीक  समय
 पर  पहुंचाने  का  यत्न  करता  है,  उसी  तरह
 पैसेंजर  द्रेन्जञ  भी  ठीक  समय  पर  चल  सकें,
 जिन  से  भारतवर्ष  की  अधिकांश  ग्रामीण
 जनता  का  सम्बन्ध  है,  ऐसा  रेलवे  प्रशासन
 को  ग्राह्य  प्रयत्न  करना  चाहिए  |

 श्रीमती  हा हांक  मंजरी  (पाला मऊ)  :
 अध्यक्ष  महोदय,  सब  से  पहले  मैं  रेलवे
 मिलि  टर  को  मुबारकबाद  देती  हूं  कि  उन्हों
 ने  रेल  विभाग  में  दूसरे  मिनिस्टरों  कौ  अपेक्षा

 कुछ  अधिक  उन्नति  की  है  1  लेकिन  इस
 का  मतलब  यह  नहीं  है  कि  रेल  विभाग
 मं  समी  काम  ठीक  तरह  से  हो  रहे
 हैं  ।  हम  देखते  हैं  कि  यात्रियों  की  देख-
 भाल  पूरी  तरह  से  नहीं  हो  रही  है  t

 मुझ  को  हमेशा  रेलवे  मर  सफ़र  करना

 पड़ता  है  ।  मैं  देखती  हूं  कि  यात्रियों  को
 कितनी  तकलीफ़  उठानी  पड़ती  है  v  राज-
 कल  जो  फ़स्ले-  क्लास  के  डिब्बे  बनाए  गए
 हैं,  उन  में  सीटें  बहुत  छोटी  हैं  श्लोक  चार
 आदमियों  के  लिए  जगह  बहुत  कम  रखी

 गई  है,  जिस  के  कारण  ज़रूरी  सामान  भी
 रखना  मुश्किल  होता  है  दरवाज़ा  बन्द
 करने  पर  भी  धूल  भीतर  डिब्बे  में  जाती

 है  V

 नाम  के  वास्ते  फर्स्ट  क्लास  के  हर
 एक  कम्पार्टमेंट  में  एक  कंडक्टर  रहता  है
 लेकिन  सफाई  के  बारे  में  कुछ  भी  खयाल

 नहीं  करता  है  ।  गुसलखाने  में  इतनी  गंदगी
 भरी  रहती  है  कि  भीतर  जाना  मुश्किल
 होता  है  1  ऐसी  हालत  में  कंडक्टर  रखने
 का  क्‍या  फायदा  है,  यह  मैं  श्राप  से  पूछना
 चाहती  हूं  ।  सफाई  की  तरफ  समुचित  ध्यान
 दिया  जाना  चाहिये  ।

 जब  फर्स्ट  क्लास  की  यह  हालत  है
 तो  थर्ड  क्लास  के  यात्रियों  की«  क्‍या  हालत
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 होगी,  इस  का  श्राप  अनुमान  लगा  सकते
 हैँ

 फर्क  क्लास  में  खाना,  काफी  चाय
 शादी  बहुत  खराब  मिलती  है  जो  डाइनिंग
 कार  होती  है  उस  में  ।  जैसे  पहले  ठेकेदारी
 सिस्टम  था,  वह  अरब  भी  होना  चाहिये  ।
 अभी  जो  डिपार्टमेंटल  केटरिंग  है,  डिपार्ट-
 मैंटल  सिस्टम  हैं,  उसमें  कोई  भी  यात्रियों
 की  परवाह  नहीं  करता  है  ।

 मुसाफिर  खाने  में  बहुत  गंदगी  रहती
 हैं  |  वहां  सफाई  की  जरूरत  है  ।  इस  ओर
 ग्रुप  ध्यान  दें  t  दूसरी  दूसरी  जो  सुविधायें
 हैं,  उन  का  भी  इच्छा  प्रबन्ध  होता  चाहिये  ।

 मैं  यह  भी  कहना  चाहती  हूं  कि  कुलियों
 को  उनकी  मेहनत  की  पूरी  मजदूरी  नहीं
 मिलती  है  सामान  के  हिसाब  से  ।  इसके
 बारे  में  भी  कोई  नियम  बना  दिया  जाना
 चाहिये  ।

 बुकिंग  आफिस  ट्रेन  के  पहुंचने  के  थोड़ी
 देर  पहले  ही  खुलता  है  ।  उस  वक्‍त  बहुत
 भीड़  हो  जाती  है  ।  टिकट  मिलता  मुश्किल
 हो  जाता  है  ।  क्‍योंकि  बहुत  लम्बी  लाइन
 लग  जाती  है  7  जब  तक  मुसाफिर  टिकट
 ले  कर  कराते  हैं  तव  तक  गाड़ी  के  छूटने  का
 टाइम  हो  चुकता  है  ब्रोकर  वह  छूट  चुकती
 है।  इस  ओर  भी  आपका  ध्यान  जाना  चाहिये
 बुकिंग  अाफिस  ट्रेन  के  आने  से  काफी  पहले
 खोल  दिया  जाना  चाहिये  ।  थर्ड  क्लास  में
 इतनी  भीड़  रहती  है  कि  भीतर  जाना  या
 बाहर  जाना  तक  मुश्किल  हो  जाता  है  ।
 इस  कारण  से  तो  कितने  ही  गाड़ी  में  चढ़
 नहीं  पाते  हैँ  कौर  कितने  ही  लटकते  हुए  चले
 जाते  हैं  7  नो  भीतर  जाने  में  समर्थ  होते  हैं
 वे  धक्का  मुक्की  करके  ही  समर्थ  होते  हैं  ।
 इस  धक्का  मुक्‍की  में  लड़ाइयां  हो  जाती  हैं,
 कपड़े  फट  जाते  हैं  |  मुसाफिरों  को  कितने
 ही  स्टेशनों  तक  खड़े  खड़े  जाना  उड़ता  है,
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 इतनी  गाड़ी  में  भीड़  होती  हैं  a काफी  समय
 के  बाद  उन  को  बैठने  को  जगह  मिलती  है
 और  वह  भी  तब  मिलती  है  जब  कुछ  मुसाफिर
 उतर  जाते  हैं  7  इस  भीड़भाड़  को  कम  करने
 की  तरफ  श्राप  को  ध्यान  देना  चाहिए  |

 चलती  ट्रेन  में  दिन  दहाड़े  जो  चोरियां,
 डकैतियां  और  जेब  कटी  की  घटनायें  हो
 जाती  हैं,  उन  की  तरफ  भी  सरकार  का
 ध्यान  जाना  चाहिये  द्रोह  इस  तरह  की
 घटनाप्रों  को  होने  से  रोका  जाना  चाहिये  ।

 खाने  पीने  की  चीज़ों  की  जो  कीमत
 थें  क्लास  के  यात्रियों  से  ली  जाती  है,  वह
 कम  होनी  चाहिये  और  उनको  सस्ती  चीज़ें
 दी  जानी  चाहियें  ।  प्लैटफॉर्मों  पर  जो  चीजों
 बिकती  हैं,  वे  गन्दी  होती  हैं  कौर  खाने  पीने
 की  चीज़ों  में  तथा  चाय  वगैरह  में  बहुत
 मिलावट  रहती  है  ।  इस  सब  के  बारे  में  भी
 सरकार  की  तरफ  से  कुछ  प्रबन्ध  किया
 जाना  चाहिये  कि  गन्दी  चीज़ें  न  बिकें  और
 उन  में  किसी  तरह  की  कोई  मिलावट  न

 हो  ।  कम  दाम  पर  और  भ्रच्छी  चीज़ें  तीसरी
 श्रेणी  के  यात्रियों  को  मिलनी  चाहियें  ।

 रेल  विभाग  की  तरफ  से  जो  सामान
 ढोया  जाता  है,  उसका  किराया  हर  साल
 बढ़ता  जाता  है  ।  लेकिन  श्राप  देखें  कि  साथ
 साथ  माल  की  चोरी  भी  बढ़ती  जाती  है  जिस
 की  जगह  से  गवर्नमेंट  को  बहुत  नुक्सान  उठाना
 पड़ता  है  ।  इस  को  बहुत  आसानी  से  रोका
 जा  सकता  है  ।  मैं  चाहती  हूं  कि  इस  a  भी.
 सरकार  ध्यान  दें  ।

 मैंने  यह  भी  देखा  है  कि  राज  मासूम
 यात्रियों  पर,  मासूम  मुसाफिरों  पर  भ्रष्टाचार
 किये  जाते  हैं,  उन  से  रुपया  ऐंठने  के  तरह
 तरह  के  ढंग  अपनाये  जाते  हैं  ।  यह  बहुत
 दुःख  की  बात  है  ।  इस  तरह  की  चीज़ों  नहीं
 होनी  चाहियें  |  यात्तियों  का  कोई  संघ  मजबूरी'
 से  बन  नहीं  सका  है  ।  उन  का  एक  मजबूत
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 संघ  बनाने  की  ओर  भी  आपका  ध्यान  जाना

 चाहिये  ।

 हजारीबाग  जिले  के  अन्तर्गत  कोयला,
 अन्ना  शादी  की  बहुत  सी  खानें  हैं  o सरकार
 को  चाहिये  कि  वह  हजारी  बाग  में  रेलवे
 स्टेशन  बनाये,  ताकि  वहां  के  लोगों  को

 सहूलियत  हो  सके  ।

 बड़काखाना  के  यात्रियों  के  बारे  में
 मैं  एक  बात  कहना  चाहती  हूं  ।  बड़काखाना
 से  मुरी  तक  ही  बोगी  जाती  है।  रांची  से  रेल
 जाने  पर  रामगढ़  कौर  हजारीबाग  के  यात्रियों
 को  उस  पर  बैठना  पड़ता  हैं  1  उन  को  वहां
 पर  कभी  कभी  जगह  नहीं  मिलती  है  भौर
 जब  ऐसा  होता  है  तो  उन  को  दिन  भर  वहां
 पर  गुज़ारना  पड़ता  है  जिससे  उनका  समय
 नष्ट  होता  है  कौर  तकलीफ  भी  बहुत  उठानी
 पड़ती  है।  पहले  ऐसा  था  कि  वह  टाटा  तक
 जाती  थी  a  अरब  भी  मैं  चाहती  हूं  वह  बोगी
 टाटा  तक  जाय  ताकि  यात्रियों  को  आराम
 मिल  सके  ।  इसके  बिना  रामगढ़  कौर  हज़ारी-
 बाग  के  यात्रियों  को  बहुत  तकलीफ  होती
 है  ।  इस  भोर  भी  सरकार  का  ध्यान  जाना

 चाहिये  ।

 3.4  hrs,

 (Mr.  Depury-Spgzaxsr  in  the  Chair)

 Dr.  Ranen  Sen  (Calcutta  East):
 Sir,  I  take  this  opportunity  to  raise  a
 discussion  on  a  rccent  railway  train
 accident  that  took  p'ace  in  Sealdah
 Division  near  Dhakuria  Station.  The
 southern  section  of  the  Sealdah
 Division  is  probably  one  of  the  worst
 looked  after  area  under  the  Railways.
 Amost  all  reject-d  rolling-stock  are
 used  on  that  railway.  On  the  9th
 of  this)  month  there  was  a  train
 accident  near  Dhakuria  Station  in
 which  a  passenger  train  was  involved.
 the  accid-nt  took  place  in  the  morn-
 ing.  One  could  understand  the  cause
 of  the  railway  accident  because,  as  I
 said,  the  rolling-stock  there  is  bad,
 the  track  is  very  bad  and  it  is  pro-
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 babiy  one  of  the  worst  areas  where
 the  trains  are  run  in  that  way.  Only
 six  persons  wounded.  But  that  is
 not  the  main  thing.  The  main  thing  is,
 the  railway  officers  who  are  in  charge
 of  the  railway  track,  who  are  sup-
 posed  to  look  after  the  tracks  in  those
 areas,  instead  of  looking  into  the
 causes,  instead  of  enquiring  into  the
 causes  of  the  accident,  immediately,
 within  two  hours  of  the  accident,
 brought  the  railway  police  and  start-
 ed  demo  ishing  certain  huts  where  the
 refugees  used  to  live  or  were  living
 for  the  last  ten  to  twelve  years.  The
 refugees  had  nothing  to  do  with  that
 raiiway  accident.  That  has  been
 admitted  cven  by  the  enquiry  that
 was  conducted  later  on.  Those
 refugees  were  living  there  for  the  last
 ten  to  twelve  years.  We  hear  so
 many  things  about  rehabilitating  the
 refugees,  giving  them  relief  anq  al}
 those  things.  These  refugees  had
 built  up  those  huts  out  of  their  own
 toi].  The  railway  officials  took  that
 opportunity  to  demolish  those  huts.
 In  a‘l,  Sir,  34  huts  were  demolished.
 I  was  there  when  I  got  that  infor-
 mation.  I  asked  the  railway  officer
 why  those  huts  were  demolished.  He
 said  that  it  was  the  order  of  the
 Divisiona’  Superintendent,  I  contacted
 the  Divisional  Superintendent  and  I
 was  told  that  it  was  necessary  for
 the  revair  of  the  track.  What  was
 actua''y  necessary  was  for  fhe  rail-
 way  eng'neers  and  the  district  en-
 gineers  to  have  taken  more  interests
 in  the  maintenance  and  repair  of  the
 track.  Instead  of  that  the  huts  of
 these  poor  refugees  have  been  demo-
 lished.

 I  wanted  to  raise  this  point  through
 a  Ca'ling  Attention  Notice,  but  be-
 cause  that  was  disallowed  I  take  this
 opportunity  to  draw  the  attention  of
 the  Min‘ster  and  request  him  to  see
 that  justic?  is  done  to  those  poor
 refugees  whose  huts  have  been  demo-
 lished.  They  should  be  given  suffici-
 ent  monev  by  the  Railways  to  con-
 struct  th-ir  huts.  If  the  Railways  are
 not  in  a  position  to  kerp  them  there,
 sufficient  land  is  available  with  the



 3063  Demands

 [Dr.  Ranen  Sen]
 Bastern  Railway  Administration  where
 those  refugees  can  be  settled.  That
 is  the  only  request,  Sir  which  I  want
 to  make  to  the  hon.  Deputy  Minister.

 Shri  Shinkre  (Marmagoa):  Mr.
 Deputy-Speaker,  regarding  the  estab-
 lishment  or  launching  of  new  lines,
 Government  have  fixed  two  priorities,
 the  first  is  in  connection  with  the  de-
 fence  requirements  and  the  second  in
 connection  with  the  export  of  iron  ore,
 As  far  as  the  first  priority  is  concern-
 ed,  there  is  no  question  of  any  discus-
 sion  or  disagreement  on  that.  But,  as
 far  as  the  second  priority  for  the
 export  of  iron  ore  is  concerned,  I  fail
 to  agree  with  the  Government.  I
 think  the  Government  have  not  been
 succcessful  in  that  priority  because
 otherwise  I  cannot  understand  how
 the  legitimate  and  rightful  claims  of
 Goa  could  have  been  overlooked,  as
 far  as  the  export  of  iron  ore  is  con-
 cerned,

 As  we  all  know  very  well,  out  of
 the  annual  export  of  iron  ore  of  about
 0  million  tons  from  the  whole  coun-
 try,  Goa  alone  accounts  for  more  than
 half,  i.e.,  about  6  million  tons,  which
 figure  can  easily  be  raised  to  0
 million  tons  if  proper  facilities  regard-
 ing  transport  are  provided  for.  Out  of
 these  6  million  tons,  only  about  |
 million  tons  are  carried  by  railways
 because  Goa  has  only  one  single
 metre-gauge  line  which  cannot  cope
 with  more  than  l  million  tons.  In
 addition  to  the  present  50  odd  niles
 of  metre-gauge  railway  line  in  Goa,  I
 would  also  suggest  another  line  of
 37  miles  from  Collem  to  Marmagoa  for
 the  transport  of  iron  ore.  Then  I
 would  suggest  to  the  Railway  Minister
 that  if  they  take  up  immediately  a
 broad-gauge  line  between  Dicholi
 (Bicholi)  to  Collem,  they  would  be  in

 a  position  to  carry  2  million  tons  of
 jron  ore  because,  as  it  is,  about  5
 million  tons  are  being  carried  by
 motor  vehicles  or  by  river  transport.
 Before  the  liberation  of  Goa,  the
 motor  transport  position  in  Goa  was
 quite  good  because  there  was  free  and
 easy  import,of  motor  vehicles.  As  the
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 motor  transport  position  in  Goa  ig  not
 going  to  remain  the  same,  I  would
 suggest  that  immediate  attention
 should  be  paid  to  the  requirements
 of  Goa  and  immediately  an  additional
 broad-gauge  line  should  be  construct-
 ed  between  Collem  and  Marmagoa
 harbour,  a  distance  of  37  miles,  20
 that  that  line  would  be  in  a  position
 to  carry  not  less  than  2  million  tons
 of  iron  ore  per  year  which  according
 to  the  present  freight  rates,  would
 fetch  Rs,  2  crores,  if  my  calculations
 are  not  wrong.

 Besides,  Goa  has  two  mining  areas,
 one  in  the  Collem  region  and  the
 other  in  Bicholi  (Dicholi)  region.  The
 Bicholi  region  has  no  railway  line.  So,
 I  would  suggest  for  the  consideration
 of  the  Railway  Minister  the  launching
 of  a  line  between  Bichali  and  Collem.
 which  is  a  distance  of  hardly  30
 miles.  This  additional  line  would  he
 in  a  position  to  carry  not  less  than  $
 million  tons  of  iron  ore  per  year.
 Because,  aS  I  said  earlier,  out  of  the
 total  production  of  iron  ore  of  Goa  of
 more  than  6  million  tons.  4  million
 tons  come  from  the  Bicholi  region.
 Also,  in  the  very  near  future  the
 output  could  easily  be  doubled.  if  not
 trebled.  Bicholi  and  Sankali.  which
 are  nearby,  are  very  rich  jn  iron  ore.
 So,  I  suggest  the  launching  of  broad-
 gauge  lines  between  Bicholi  and
 Collem  and  Collem  and  Marmagoa,
 the  total  mileage  of  which  will  come
 to  70  or  60  odd  miles  and  odd,  as
 against  200  miles  anywhere  else  in
 the  country.  The  new  railway  lines
 that  the  Railway  Ministry  are  con-
 templating  for  export  of  iron  ore  will
 in  no  case  be  less  than  200  miles.
 Even  in  the  case  of  Paradip  port  the
 railway  line,  which  is  going  to  be  es-
 tablished  in  the  very  near  future,  the
 distance  will  not  be  less  than  about
 70  miles,  if  I  have  read  the  Plan
 correctly,

 I  know  that  there  is  no  reference
 in  the  current  Plan  to  Marmagoa  har-
 bour  because  at  the  time  the  Plan
 was  prepared  Goa  had  not  been
 liberated.  That'is  no  reason  why  the
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 Railway  Ministry  could  not  give  pro-
 per  attention  to  the  legitimate  claims
 of  Goa.  It  is  not  for  the  sake  of  Goa
 alone  that  I  am  claiming  these  lines
 but  for  the  whole  of  India.  No  coun-
 ‘try  will  be  proud  of  export  of  iron
 ore,  but  since  our  country  has  realised
 and  decided  that  we  cannot  afford
 not  to  export  iron  ore  for  at  least
 quite  a  number  of  years  to  come,
 those  lines  should  be  taken  up  soon.
 It  is  in  that  context  that  I  would
 request  the  Railway  Ministry  to  take
 into  consideration  the  legitimate
 elaims  of  Goa  and  make  arrangements
 to  launch  a  new  line  connecting
 Bicholi  and  Collem  and  a  broad-gauge
 line  between  Collem  and  Marmagoa,
 in  which  case  the  railways  would  be
 in  a  position  to  lift  almost  0  million
 tons  of  iron  ore  per  year,

 The  other  suggestion  that  I  have  to
 make  to  the  Railway  Ministry  is  the
 launching  or  establishment  of  g  new
 line  connecting  Mangalore  and  Bom-
 bay  via  Goa,  the  so-called  West  coast
 railway  line.  Now  there  is  8  talk  of
 a  national  highway  being  established
 in  that  area.  All  the  same,  I  think  a
 railway  line  connecting  Mangalore  and
 Bombay,  passing  through  Goa,  is  a
 real  necessity  and  will  meet  with  the
 age  old  aspirations  of  the  people  of
 that  region.  During  the  days  of
 monsoon,  which  is  particularly  heavy
 in  those  regions,  you  would  not
 believe  it  but  it  is  g  fact  that  people
 from  this  region  sometimes  take  more
 ‘than  three  days  to  reach  Bombay  from
 Mangalore.  On  the  other  hand,  if  this
 straight  line  connecting  Mangalore  to
 Bombay  via  Goa  is  taken  up,  it  would
 hardly  be  a  matter  of  24  hours  or

 -even  less.

 The  other  suggestion  that  I  would
 like.to  give  to  the  Railway  Ministry
 is  about  the  construction  of  an  over-
 bridge  at  Sanvordem  (Kurchodem)
 station  of  Goa.  The  yard  of  that
 station  is  all  the  time  crowded  with
 big  and  huge  stacks  of  iron  ore  and
 there  is  constant  movement  of  motor
 wehicles  like  trucks  and  cars  with  the
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 result  that  proper  facilities  are  not
 provided  to  the  people  for  crossing
 the  line  from  either  side  of  the  small
 town.  Although  it  is  a  small  town,
 almost  the  entire  trading  community
 from  either  side  of  the  station  yard
 has  to  cross  the  railway  Jine  all  the
 time  and  it  is  causing  a  lot  of  incon-
 venience  to  the  people.  For  the  want
 of  an  over-bridge,  they  are  held  up
 for  hours  together.  Since  this  is  only
 a  smal]  matter,  I  hope  that  early  steps
 would  be  taken  for  the  construction  of
 that  over-bridge.

 Regarding  the  other  points  of  inter-
 est  to  Goa,  Dr.  Sarojini  Mahishi  has
 already  drawn  the  attention  of  the
 Railway  Ministry  to  some  important
 matters  and  I  hope  the  Railway  Min-
 istry  will  pay  attention  to  them.

 श्री  सिंहासन  सिंह  (गोरखपुर)  :

 उपाध्यक्ष  महोदय,  मैंने  परसों  सैलून्स  के  बारे
 में  श्राप  का  ध्यान  आकर्षित  किया  था  लेकिन
 उस  का  जवाब  नहीं  मिला  ।  राज  सौभाग्य
 से  श्री  प्रकाश वीर  शास्त्री  ने  इसी  के  सम्बन्ध
 में  कुछ  बातें  कहीं  ।  हमारे  मंत्री  महोदय
 ने  बतलाया  है  कि  कुल  ६६४  सैलून  हैं  ।
 अगर  एक  सैलून  की  रोज़ाना  की  आमदनी

 २,०००  रु०  मान  ली  जाय  तो  आप  समझ
 सकते  हैं  कि  साल  भर  में  एक  सैलून  की  आमदनी
 करीब  ७  लाख  ३०  हजार  रु०  हो  जायेगी  |

 श्री  किशन  पटनायक  (सम्बलपुर)  :
 उपाध्यक्ष  महोदय,  मिनिस्टर  साहब  के  पास

 कोई  हिन्दी  समझने  वाले  बैठें  ।

 Shri  S.  V.  Ramaswamy:  I  can  fol-
 low  Hindi.  But  if  he  speaks  in  Eng-
 lish,  it  will  be  welcomed.

 Shri  Sinhasan  Singh:  I  will  speak  in
 English,

 If  8  saloon’s  earning  can  be  put
 even  at  Rs.  2000  a  day—a  saloon  is  a
 big  bogie  and  it  can  easily  be  con-
 verted  into  III  class  with  an  accom-
 modation  for  90  persons—say,  in  bet-
 ween  Delhi  and  Calcutta,  it  comes  to
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 about  Rs.  60,000  a  month  and  furthetr
 multiplied  by  12,  it  comes  to  Rs.
 7,20,000  per  saloon  a  year.  So,  in  this
 way,  if  000  saloons  are  taken  into
 account,  you  can  imagine  what  a
 colossal  amount  of  money  the  Govern-
 ment  is  wasting  for  providing  comfor-
 table  conveyance  to  the  officers.

 Sari  S.  च,  Ramaswamy:
 not  running  all  the  time.

 They  are

 Shri  Sinhasan  Singh:  They  may  not
 be  running  all  the  time.  But  the  dead
 weight  is  there.  If  they  are  converted
 into  Iz  Class  bogies,  numbering
 hundreds,  what  an  amount  of  conges-
 tion  will  be  relieved.  Why  give  this
 privilege  to  the  officers?  In  _  these
 days,  we  are  talking  of  socialism  and
 here  we  are  making  a  difference  bet-
 ween  one  person  and  another.  Now-
 adays,  air  facilities  are  given  to  them
 and  all  the  officers  are  entitled  to
 both  the  air-conditioned  class  and
 air  service.  The  officer  likes  to  come,
 from  Calcutta  to  Delhi  or  from  Cal-
 cutta  to  Bombay,  in  a  saloon.  This  way
 they  are  putting  a  colossal  loss  to  the
 nation.  Why  should  it  continue?
 When  every  other  facility  of  trans-
 port  is  there,  they  can  easily  make
 use  of  it.  Let  these  saloons  be  con-
 verted  into  Tr  Class  or  II  Class  or  I
 Class  bogies,  whatever  it  may  be.  All
 the  officers  entitled  to  I  Class  passes
 can  go  in  I  Class.  My  submission  is,
 specially  when  in  these  days  we  are
 talking  of  reducing  the  gap  between
 the  poor  and  the  rich,  that  we  should
 reduce  the  gap  between  a  II]  Class
 congested  coach  and  a  big  saloon
 bogie.  Whenever  I  see  an  attached
 saloon  and  the  people  riding  on  the
 roof  of  Tr  Class  coach,  my  _  heart
 burns.  My  son  is  also  an_  officer
 entitled  to  a  saloon.  But  I  tell  him
 why  should  he  use  a  saloon.  He  said
 that  the  only  reason  is,  “We  must  be
 provided  with  some  inspection  quar-
 ters  or  rest  rooms  for  our  going  on
 inspection.”  Imagine  hardly  there  is
 one  big  station  in  between  80  miles
 of  distance  where  rest  rooms  are  not
 provided  for  officers.  All  the  officers
 are  provided  -with  motor  trolleys,  not
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 even  hand-driven  trolleys.  They  can
 easily  make  a  run  of  40  miles  from
 either  side,  make  an_  inspection  and
 come  back  to  the  bigger  station  and
 stay  the  whole  night  there.  There  is
 no  justification  on  any  ground  to  have
 any  saloons  except  show  saloons.  In
 British  times  no  saloons  were  air-
 conditioned.  But  nowadays  almost
 all  the  officers,  Chief  Engineers  and
 above,  travel  in  air-conditioned
 saloons.

 Shri  S.  V.  Ramaswamy:  There  are
 only  two  air-conditioned  saloons  on
 the  Broad  Gauge  and  only  one  on  the
 Metre  Gauge.

 Shri  Sinhasan  Singh:  Fortunately,
 our  Minister  has  decided  not  to  use
 saloons.  Shri  Lal  Bahadur  Shastri
 had  given  up  the  use  of  saloons.  Now
 the  present  Minister  has  aiso  said  that
 he  will  not  use  them.  I  feel  all  the
 three  Ministers  would  not  be  using  the
 saloons.  If  the  Ministers  are  not  using
 saloons,  why  should  the  officers  use
 saloons?  The  time  has  come  when  al)
 this  should  be  considered.

 Now,  I  have  some  suggestions  ubout
 the  opening  of  certain  lines  as  others
 have  also  given.  I  may  also  do  it
 Gorakhpur  is  a  developing  town,  a  big
 fertiliser  factory  has  been  estab-
 lished  and  the'  broad  gauge  has
 come  from  Barauni  upto  Samasti-
 pur.  If  it  is  extended  to  Gora-
 khpur  main  line  of  N.  E.  Raiiway,  I
 think  it  will  be  helpful  in  carrying  the
 fertiliser  from  Barauni  and  also  in
 distribution  and  it  will  relieve  much  of
 the  difficulty.  It  will  not  be  a  costly
 affair,  Let  the  metre  gauge  line  also
 run  and  the  broad  gauge  line  may  also
 run.  Instead  of  two  lines,  by  putting
 one  more  extended  line,  let  there  be
 three  lines.  If  that  is  Jone,  it  will  be
 a  great  help.

 Then,  Sir,  in  between  Delhi  and
 Lucknow  there  are  two  trains  run-
 ning.  Both  of  them  are  running  al-
 most  at  the  same  time.  From
 Lucknow,  one  train  starts  at  9.00  P.M.
 and  another  starts  at  8°  20  P.M.  and
 from  here  one  train  starts  at  7.05
 P.M.  and  another  at  9.00  P.M.
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 Shri  S.  M.  Banerjee:  But  they  are
 two  different  routes.

 Shri  Sinhasan  Singh:  But  |  say,  if
 they  could  have  one  train  in  the  morn-
 ing,  that  would  be  helpful.  Many  of
 the  people  come  from  the  eastern  side.
 If  the  train  is  late,  they  miss  both  the
 trains  ang  they  have  to  wait  for  the
 whole  night  at  Lucknow.  There  is  a
 congestion  there.  There  are  two  trains

 in-between running  simultaneously
 Delhi  and  Lucknow,  I  think,  if  they
 consider  having  one  more  train
 running  in  the  morning  from  Luck-
 now  to  Delhi,  that  will  relieve  rruch
 of  the  congestion  and  help  a  great
 deal.

 Dr.  M.  S.  Amey  (Nagpur):  Mr.
 Deputy-Speaker,  Sir,  there  ig  very
 short  time  at  my  disposal]  and  I  do  not
 want  to  make  any  introductory  re-
 marks.  I  have  given  three  cut
 motions.  The  first  cut  motion  is  re-
 garding  the  pensioners.  At  the  time
 when  there  was  no  pension  scheme,
 certain  Railway  servants  had  to  retire
 on  accepting  bonus.  After  some  time
 the  pension  scheme’  was  introduced
 by  the  Railways.  But  a  limit  was
 fixed  that  persons  who  have  been  in
 Railway  service  from  such  ang  such
 a  date  are  only  entitled  to  it  and  all
 those  Railway  servants  who  were
 there  before  that  date  have  been  dis-
 carde?.  I  think  that  crucial  date  is
 l-4-957.  All  those  persons  who  were
 in  service  prior  to  ‘14.1957  have  Sezn
 discarded  as  not  entitled  to  pension
 at  all.  The  question  is  this.  In  those
 days  when  there  was  the  bonus
 scheme,  in  the  earlier  days,  there
 were  a  few  persons  ang  the  persuns
 ‘who  have  gone  on  bonus  scheme  must
 mot  have  increased  now.  If  it  had
 been  possible  for  them  te  opt  hetwecn
 bonus  and  pension,  they  would  have
 certainly  gone  in  for  pension.  Rut  since
 there  was  no  option,  they  went  on
 bonus.  I  remeber  when  this  question
 was  discussed  once  here;  the  hon.
 Min‘ster,  Shri  Jagjivan  Ram  said  that
 if  those  persons  who  retire  earticr
 were  prepared  to  return  their  Lonus
 money,  they  would  consider  their
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 case.  Even  that  condition  was  accept-
 ed  and  certain  persons  have  come
 forwarg  and  made  an  offer  that  they
 are  prepared  to  pay  back  the  bonus
 money.  Then  it  was  stated  that  the
 assurance  which  was  given  by  the
 hon.  Minister  was,  as  a  matter  of
 fact,  only  a  suggestion  made  and
 that  the  Railways  are  now  prepared
 to  give  retrospective  effect  to  that.
 I  only  want  to  appeal  ६0  the  hon.
 Minister  here  who  probably  had  at
 one  time  espoused  the  cause  of  these
 persons  and  who  fortunately  happeus
 to  be  the  Railway  Minister  now,  to
 consider  their  case  purely  from  the
 humanitarian  point  of  view.  If  these
 persons  want  to  get  the  benefit  6
 pension,  they  should  be  given  that
 Pension  benefit  even  on  the  condition
 that  they  return  the  bonus  amount.
 The  bonus  amount  should  be  taken
 from  them  for  the  period  and  you
 must  also  calculate  the  amount  of
 pension  for  that  period  and  deduct
 that  amount  from  the  bonus  and  what-
 ever  still  remains  they  may  be  ask-
 eq  to  return.  On  that  condition  you
 may  accept  this  and  give  them  the.
 benefit  to  which  they  are  entitled,  I
 think  their  case  is  very  clear  and
 they  should  be  given  the  benefit  of
 that.

 Then,  I  come  to  another  small  point
 which  may  look  like  a  personal
 affair.  Being  uncble  to  walk,  I  have
 to  apply  to  the  Station  Master  to-
 provide  me  with  an  invalid  chair  in
 order  to  get  in  and  get  out  of  the
 compartment.  I  find  that  even  in
 very  important  stations  there  are  no
 invalid  chairs  available.  The  chair
 is  got  from  the  waiting  room  and
 four  persons  are  required
 to  lift  the  chair.  Then  I  have  to  oc-
 cupy  the  chair.  There  are  wheeled’
 invalid  chairs  in  hospitals.  Why
 similar  chairs  are  not  kep,  there?  I
 do  not  know.  Such  a  chair  ig  avail-
 able  only  at  one  or  two  stations.  At
 many  of  the  stations  they  are  not
 available.  Once  I  found  that  there
 was  only  one  invalid  chair.  Of
 course,  6706  old  lady  was  also  there
 and  the  chair  was  got.  J  slioweg  the
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 chair  to  be  used  by  the  old  lady  first
 and  I  had  to  wait  for  half  an  hour.
 ‘There  was  that  difficulty.  Notwith-
 ‘standing  all  the  care  which  Govern-
 ment  have  been  taking  in  regard  to
 bettering  and  improving  the  condition
 of  health  of  the  people,  there  are
 boung  to  be  certain  invaiid  persons
 who  have  to  travel,  and  on  important
 ‘stations  at  least  there  should  be  pro-
 per  provision  of  invalid  chairs.  It  is
 a  question  of  humanitarian  conside-
 ration.  I  am  sure  that  my  hon.  friend
 ‘Shri  Dasappa  who  is  known  for  his
 kindness  and  his  spirit  of  sympathy
 and  mercy  for  the  invalid  wil]  not
 be  found  wanting  in  this  respect  and
 he  will  look  into  this  matter  and  do
 the  needful.

 Then,  I  come  to  the  question  of
 catering  arrangements.  The  Grad
 Trunk  Express  from  Delhi  to  Madrus
 passes  through  three  zones,  the  north-
 erm  zone,  the  central  zone  and  the
 southern  zone.  The  catering  arrange-
 ments  in  the  Grand  Trunk  Express
 are  such  that  at  present  the  food  serv-
 ed  is  of  either  the  North  In*‘an  type
 or  of  the  South  Indian  type.  They  do
 not  take  into  account  the  fact  that  in-
 between  there  is  a  class  of  people
 known  as  Maharashtrians,  who  have
 got  also  their  own  type  of  food.  I  do
 not  know  why  they  are  ignored.

 I  have  rung
 Member

 Mr.  Deputy-Speaker:
 the  bell  thrice.  The  hon.
 should  try  to  conclude  now.

 Dr.  M.  S,  Aney:  I  am  deaiing  with
 the  question  of  food,  which  is  a  very
 important  one,  and  the  travellers  will
 have  to  starve  without  it.  My  only
 submission  is  that  while  appointing
 the  cooks,  if  they  could  only  appoint
 at  least  one  cook  from  that  area,  ar-
 rangement  could’  easily  be  made  to
 serve  also  the  Maharashtrian  type  of
 food.

 In  conclusion,  I  would  deal  with
 the  need  to  construct  certain  new
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 lines.  Year  after  year,  I  have  beca
 speaking  in  this  House  about  recon-
 structing  the  line  from  Darwha  to
 Pusad  which  wag  dismantled  during the  first  World  War.  My  hon.  friend
 Shri  8.  V.  Ramaswamy  ig  looking  at
 me,  because  I  am  sure  he  remembers
 the  conversation  that  took  place  last
 year.  He  then  said  that  Government
 would  like  to  go  into  that  question  in
 detail  and  see  the  place.  But  I  have
 been  waiting  for  a  whole  year  in  the
 hope  that  there  would  be  some  inti-
 mation  from  him  to  come  and  see  the
 place.  I  would  like  to  point  out  that
 the  conditions  in  regarg  to  commerce
 and  industry  which  exist  at  present  in
 this  region  have  changed  tremendous-
 ly,  ang  if  the  line  from  Darwhar  to
 Pusad  is  constructed  again,  it  will  be
 one  of  the  most  prosperous  and  pro-
 fit-making  lines  that  you  can  ever
 imagine.  All  the’  lines  dismantled
 during  the  First  Worlq  War  have  been
 reconstructeq  already,  But  so  far  as
 this  particular  line  is  concerned,
 nothing  has  been  done  so  far.  When
 it  was  dismantled,  a  promise  was

 .given  on  the  floor  of  this  House,  and
 a  letter  was  also  sent  to  me  that  this
 woulq  be  the  first  line  that  would  be
 reconstructed  when  the  question  of
 reconstruction  would  be  taken  up.  I
 would  only  like  to  remind  my  _  hon.
 friend  that  he  should  fing  some  time
 to  visit  Darwhar  and  if  he  sees  that
 place,  I  am  sure  7  shall  be  able  to
 convince  him’  that  there  is  a  very
 good  case  not  only  for  reconstructing
 the  line  but  also  for  converting  it
 into  a  broad  gauge  line  from  Murtya-
 pur  to  Pusad.

 Mr.  Deputy-Speaker:  The  hon
 Member  should  conclude  now.

 Dr.  M.  S,  ‘Aney:  I  would  just  men-
 tion  only  two  more  names.  There  is
 need  to  construct  a  new  line  from
 Amraoti  to  Narkhed.  This  also  should
 be  taken  into  consideration,  There  is
 also  a  third  line  to  which  I  woulg  like
 to  make  a  reference.
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 Mr.  Deputy-Speaker:  I  have  to  call
 the  hon.  Minister  at  45  p.m.  The
 hon.  Member  should  conclude  now.

 उठा  ली  गई  |  श्री  भी  वह  गोहाना  तक  चलती

 है  ।  वह  रोहतक  से  गोहाना  तक  चलती  है  ।
 आगे  नहीं  बनाई  जा  रही  हं  ।  मैं  नहीं  समझता
 कि  गोहाना  तक  रेलवे  लाइन  के  बन  जाने
 से  कौन  सा  लाभ  रेलवे  का  है  ?  मैं  यह  मांग
 करता  हूं  कि  उस  लाइन  को  पूरा  पानीपत
 तक  किया  जाय  ।  उस  से  रेलवे  को  पर्याप्त
 राय  होगी  |

 Dr.  M.  5,  Aney:  If  these  two  lines
 are  taken  into  consideration  by  the
 hon,  Minister  and  they  are  construct-
 ed,  I  shall  forgo  the  privilege  of
 pleading  for  the  third  line  which  I
 have  had  in  mind,  and  which  [  am  not
 able  to  get  at  readily  just  now.

 Mr.  Deputy-Speaker:  Now,  the  hon.
 Minister.

 दूसरी)  बात  मैं  यह  कहना  चाहता  हूं
 कि  इधर  जगाधरी  की  तरफ  से  दिल्‍ली  आने
 के  लिये  कोई  भी  शी  प्रगामी  यान  दिन  में  नहीं
 चलता  है  ।  रात्रि  को  ही  सब  के  सब  निकल
 जाते  हैं  a इस  कारण  लोगों  को  कितनी  कमी-
 नाई  का  सामना  करना  पड़ता  है  इसका

 श्री  रामेइवरानन्द  (करनाल)  :  उपाध्यक्ष

 महोदय,  मैं  इस  पर  बोलना  चाहता  हूं  ।

 उपाध्यक्ष  महोदय  :  स्वामी  जी,  इस
 समय  माफ़  कीजिये  ।  मैं  ने  मिनिस्टर  साहब
 को  जवाब  देने  के  लिए  बुलाया  है  ।  आगे
 आप  को  बोलने  का  मौक़ा  दे  दूंगा  लेकिन
 इस  समय  माफ़  करें  ।

 वहां  की  जनता  को  ही  पता  है  ।  मैं  चाहता  हूं
 कि  जो  गाड़ियां  शीघ्रगामी  चलती  हैं
 जहां  वहू  इस  जोर  से  चलें  वहां  उस  ओर  से
 भी  चलें  7  वह  जगाधरी  से  भी  चलनी  चाहिएं  ।

 Shri  Basappa  (Tiptur):  A  sugges-
 ‘tion  was  made  that  the  reply  of  the
 hon.  Minister  may  be  given  on  Mon-

 एक  बात  मैं  यह  भी  कहना  चाहता  हूं  कि
 जगाधरी  फाटक  को  पार  करने  में  राज  काफी

 day.

 Mr.  Deputy-Speaker:  No,  I  have  to
 call  the  hon.  Minister  just  now.  We
 have  to  finish  it  today,  by  2.30  p.m.

 श्री  रामेइवरानन्द  :  हमारी  तरफ़  से
 कोई  भी  नहीं  बोला  है  ।  मैं  केवल  थोड़ा  ही
 समय  लूंगा  |

 उपाध्यक्ष  महोदय  अच्छा  बोल
 खोजिये  लेकिन  पांच  मिनट  में  ही  समाप्त

 .  कर  दीजिये  ।

 भी  रामेइवरानन्द  :  घरों  विश्वतश्चक्षुरुत-
 विश्वतोमुखो  विश्वस्तों  बाहु रु तू  विश्वतपाद:
 स्वाद:  सं  बाहुभ्याम्‌  धर्मात  सं  पतत्रयतत्रे:
 धावा  भूमि  ब्रजनयन्‌  देवता:

 उपाध्यक्ष  महोदय,  रोहतक  से  पानीपत  तक
 एक  रेलवे  लाइन  बनी  हुई  हैँ  ।  अंग्रजों  के
 वक्‍त में  चला  करती  थी।  उसकी  लाइन

 असुविधा  होत॑।  है  ।  काफी  समय  तक  गाड़ियां
 दां टिंग  आदि  करती  रहती  हैं  शौर  वहां  से
 लोगों  को  निकलने  में  भारी  कठिनाई  होतो
 है  ।  उस  के  ऊपर  से  एक  पुल  बनाया  जाना

 चाहिये  ताकि  मोटर  आदि  ऊपर  पुल  से  गुजर
 सकें  ।  जगाधरी  के  ऊपर  एक  पुल  का  बनाया
 जाना  बहुत  आवश्यक  है  ।  आए  वर्ष  वहां
 अनेकों  दुर्घटनाएं  होती  हैं  और  लोग  मारे
 जाते  हैं  ।

 पानीपत  में  जींद  ब्रांच  अ्रलग  है  और
 एक  अम्बाला  जाती  है  ।  अम्बाला  जाने  वाली
 गाड़ो  के  ऊपर  से  पुल  बना  हुआ  है  लेकिन
 जींद  ब्रांच  के  ऊपर  से  पुल  नहीं  है  ।  उधर
 नवीन  नगर  बना  हुआ  हौ  ।  सारी  कचहरियां
 उधर  हैं  ।  गन्ने  की  मिल  उधर  है  ।  गाड़ी  के
 ऊपर  से  केवल  रेलवे  को  पुल  बनाना  हैँ  लेकिन

 वह  बनाया  नहीं  जा  रहा  है।  पैसे  को  व्यर्थ
 काफी  खर्च  किया  जाता  है  लेकिन  उस  पैसे
 द्वारा  उपयोगी  काम  नहीं  किए  जाते  हैं  ।



 3075  Demands

 [श्री  रामेश्वरानन्द]
 कम  से  कम  २०  मृत्युएँ  आये  वर्ष  इस  पुल  के
 न  होने  से  होती  हैं  ।

 उपाध्यक्ष  महोदय,  श्राप  छोटे  छोटे  स्टेशन

 ब्रा बर पुर  और  घरौंडा  को  देखें  उघर
 समालखा  को  देखें  ।  गाड़ियां  आती  हैं  ।  जाड़े
 के  दिनों  में,  वर्षा  के  दिनों  में  प्रौढ़  भीषण  गर्मी
 के  दिनों  में  यात्रियों  के  खड़े  होने  और  ठहरने  के
 लिये  उपयुक्त  व्यवस्था  नहीं  है  ।  वहां  पर
 यात्रियों  को  वर्षा,  घूप  और  शीत  में  गाड़ियों
 की  प्रतीक्षा  में  बहुत  देर  देर  तक  प्लेटफार्म
 पर  ठहरना  पड़ता  है  लेकिन  वहां  पर  उनके
 सिर  छिपाने  के  लिये  कोई  शैड,  छाया  भारी
 प्रदान  करने  के  लिये  व्यवस्था  नहीं  है  1  यही
 हालत  समालखा  की  भी  है  ।  बाबरपुर,  घरोंदा
 रेलवे  स्टेशनों  पर  रात्रि  में  यात्रियों  के  ठहरने
 के  लिये  कोई  विश्रामालय  नहीं  बने  हुए  हैं  ।

 जहां  टिकटघर  हैं  वहां  केवल  यात्रियों  को  खड़े
 होने  के  लिये  जगह  हैँ  लेकिन  वहां  पर  रेलवे
 द्वारा  कोई  विश्वा मालय  नहीं  बनाया  जा  रहा
 है  जब  मैं  दिल्ली  के  सब्ज,मंड़ो  रेलवे  स्टेशन
 को  देखता  हूं  तो  मुझे  तो  भ्राइचर्य  होता  है  ।

 यहां  सब्जीमंडी  पर  दो  पुल  बिलकुल  पास,
 पास  में  बना  कर  खड़े  कर  दिये  गये  हैं  ।  श्री
 क्या  यह  देहातों  से  सम्बन्धित  या  छोटे  छोटे
 कस्बे  कौर  शहरों  वाले  लोग  क्या  रेलवे
 को  किराया  नहीं  देते  हैं  जो  उनके  प्रति
 इतनी  उपेक्षा  भर्ती  जा  रही  हैँ  ?  क्‍या  यह  बेचारे

 मुफ्त  चलते  हैं  जो  इनको  सुविधा  का  ज़रा
 भा  ख्याल  नहीं  रक्खा  जाता  है  ?  राज  केवल

 हज़ारों  के  निवासियों  कक  हो  सुविधा  का  ध्यान
 रखा  जा  रहा  है

 समालखा  से  लेकर  मोदी  तक,  पानीपत
 शौर  कुरुक्षेत्र  को  छोड़  कर,  बीच  में  पड़ने
 वाले  अन्य  स्टेशनों  पर  गाड़ियों  का  मेल
 तो  होता  है  लेकिन  उन  स्टेशनों  के  दूसरी  तरफ
 प्लेटफार्म  नहीं  बना  है  अर  इस  कारण  यात्रियों
 को  भारी  सुविधा  का  सामना  करना  पड़ता
 है  ।  एक  तरफ  प्लेटफार्म  पर  गाड़ो  जाकर
 खड़ी  हो  जाती  है  और  दूसरी  तरफ  कोई
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 प्लेटफार्म  ही  नहीं  होता  है  श्लोक  उस  कारण
 यात्रियों  को  बड़ी  दिक्कत  उठानी  पड़ता
 है  ।  ऊपर  से  कहीं  पर  भी  पुल  बता  हुमा  नहीं
 है।  वहां  पर  यात्रियों  को  तभी'  असुविधा
 है  कि  अगर  कोई  जिम्मेदार  व्यक्ति  वहां  जाय
 तो  वह  आइचयंचकित  रह  जाएगा  a  मंत्री
 महोदय  चुंकि  वायुयानों  में  जाते  हैं  इसलिये
 उनको  वास्तविक  स्थिति  का  पता  नहीं  चल
 पाता  है  1  मैंने  इसीलिये  पहले  मंत्री  महोदय
 से  प्रियंका  की  थो  कि  वे  एक  बार  ज़रा  उस
 लाइन  पर  यात्रा  करके  देखें  और  आप  से
 भी  मैंने  यही  प्रार्थना  दुहराई  हे  शौर  यह  संतोष
 का  विषय  है  कि  आपने  वैसा  करने  का  वायदा
 भी  किया  है  बजट  सेशन  का  समाप्ति  के  बाद
 भाप  वहां  की  स्थिति  को  देखने  का  यत्न
 करेंगे  ।  उस  लाइन  पर  जितने  रेलवे  के  फाटक
 हैं  और  उन  फाटकों  से  पार  होकर  गाड़ियां  जाता
 हैं  ।  लोगों  को  गाड़ियों  के  पार  होने  के  लिये  जो
 रास्ता  है  वह  रास्ता  इस  प्रकार  का  है  कि  लोगों
 की  गाड़ियां  उस  पर  से  चढ़  नहीं  सकती  हैं  ।

 मौरी  एक  रेलव  स्टेशन  हूँ  ।  वहां  रेल
 के  फाटक  के  नीचे  काफ़ी  पानी  भरा  पड़ा  है
 शौर  उसमें  मिट्टी  भी  नहीं  गिराई  जाती  है
 जिससे  कि  गाड़ियां  पार  नहीं  हो  पाती  हैं
 झौर  फंस  कर  रह  जाती  हैं  मैं  यह  मांग  करता

 हूं  कि  यह  रे  मेंके  जितने  फाटक  हैं  इन  को
 पक्का  बनाया  जाय  ।  लोगों  के  जाने  जाने
 के  लिये  और  गाड़ियों  के  शाने  जाने  के  लिये

 सुविधा  रहनी  चाहिये  ।  राज  जो  रेलवे  के
 फाटक  बने  हुए  हैं  गाड़ियां  उन  पर  से  चड़
 नहीं  सकती  हैं  ।  इस  प्रकार  की  भ्रसुविधार
 राज  रेलवे  में  हैं  ।

 मुझे  'रेलवे  से  प्यार  है।  यह  भारत  की
 रेलवे  हैं।  लेकिन  मुझे  राज  की  हालत  को
 देखकर  दु:ख  होता  है।  ड्राप  दिल्‍ली  से  श्रीमाली
 तक  गाड़ी  पर  णा  कर  देखें  ।  अंग्रजों  के  वक्त
 में  रेलवे  के  गाहे  की  सुरक्षा  बेलदार  किया
 करते  थे  शौर  उन  में  बहुत  लकड़ी  पैदा  होती
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 थी  ।  अब  वे  गाहे  जंगलात  को  दे  दिये  गए  हैं  1
 राज  उन  में  एक  भी  पेड़  नहीं  उगाया  जा  रहा
 है  1  श्राप  जा  cae  य८  बात  देख  सकते  हैं।  लाखों
 रुपये  खर्च  कर  क  वह  गढ़े  खुदवाए  जाते
 हैं  a  जहां  किलर-सोर  है,  वहां  भी  गड्ढे  खुद-
 बाये  जाते  हैं  7  लेकिन  वहां  पर  पेड़  कैसे  पैदा
 हो  सकते  हैं  ?  जहां  पानी  छाती  छाती  तक
 भरा  हुआ  है,  वहां  पेड़  कैसे  उग  सकते  हैं  ?
 इस  अपव्यय  को  समाप्त  करना  चाहिये  ।

 अंग्रेजों  के  वक्‍त  में  ये  गाहे  बिक्री  करते
 थे  और  इन  की  घास  बिका  करती  थी  कई
 जगह  उन  को  खेती  के  लिये  दे दिया  जाता  था  ।
 दिल्ली  से  अम्बाला  तक  दसियों  हजार  रुपये
 की  घास  बिक  जाती  थी  और  उस  से  रेलवे
 को  आय  होती  थी  ।  लेकिन  श्व  ऐसा  नहीं  किया
 जाता  है।  और  ये  गाहे  जंगलात  को  दे  दिए
 गये  हैं  |  पुराने  पेड़  तो  उजड़  गए,  लेकिन  नये
 पेड़  नहीं  लगाए  जा  रहे  हैं

 मैंने  बहुत  सी  बातें  कहनी  थीं,  लेकिन
 समय  न  होते  के  कारण  मैं  समाप्त  करता  हूं  ।

 बेमानी  मंत्री  महोदय  समझदार  हैं,  बड़े  बुद्धि-
 मान  हैं  मैं  तराशा  करूंगा  कि  वह  इन  सूराओं
 पर  ध्यान  देंगे,  नहीं  तो  मैं  फिर  उन  के  दफ्तर
 पर  जा  कर  दरवाजा  खटखटाऊंगा--छोड़,गा
 नहीं  ।

 Shri  S.  V.  Ramaswamy:  Many  cut
 motions  have  been  moved.  About  20
 hon.  Members  have  spoken  of  very
 many  things,  about  new  lines,  level
 crossings,  local  needs  and  so  forth.  It
 would  not  be  possible  for  me  to
 answer  everyone  of  them  because  the
 time  at  my  disposal  is  short.  I  would
 therefore  be  concentrating  only  on
 the  main  points  of  all  India  impor-
 tance.  With  regard  to  the  other
 points  which  remain  unanswered,  hon.
 Members  will  be  getting  in  due
 course,  a  reply  on  the  specific  points
 raised  by  them.

 -Shri  Nambiar  raised  the  question  of
 the  ‘audit  report.  Hon.  Members  ere
 aware  that  year  after  year  the  Audi-
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 tor  General  reviews  the  position  not
 merely  of  the  Railways  but  of  other
 Central  Ministries  and  then  sends  his
 reports  which  are  placed  on  the  Table
 and  scnt  to  the  Members  also.  These
 are  subsequently  reviewed  by  the
 Public  Accounts  Committee  of  this
 Parliament,  Parliament  sitting  in
 Committee.  The  Auditor  General  also
 sits  there  to  assist  the  Committee  in
 elucidating  certain  matters.  Evidence
 is  taken.  The  officers  of  the  Ministry
 concerned  are  summoned.  Questions
 are  put  to  them  in  detail  and  ex-
 planations  obtained.  This  is  the  pro-
 cedure  that  has  been  laid  down  and
 adopted,

 As  regards  the  earlier  report  men-
 tioned  by  Shri  Nambiar,  wherein  he
 made  special  mention  of  a_  handling
 contract,  that  has  already  been  exa-
 mined  by  the  PAC.  P.AC.  found
 that  some  other  Ministry  was  respon-
 sible  for  it:  the  Railway  Ministry  was’
 not  involved  in  it.  P.A.C.  have  asked
 the  other  Ministry  to  report  on  it  and
 explain  the  position.

 Shri  U.  M.  Trivedi:
 there  is  no
 Ministries.

 That
 co-ordination

 means
 between

 Shri  S.  V.  Ramaswamy:  It  is  not  a
 question  of  co-ordination.  I+  is  a  vast
 administration  which  has  got  to  func-
 tion  in  different  departments.  The
 co-ordinating  check  is  done  by  the
 PAC  and  the  Estimates  Committee.

 Shrj  U.  M.  Trivedi:  This  explanation
 is  like  a  lineman  saying  ‘I  am  _  not
 concerned  with  traffic’.

 Shri  S,  V.  Ramaswamy:  I  am  sorry.
 The  hon,  Member  is  senior  Member.
 He  knows  the  procedure  laid  down,
 and  which  is  the  co-ordinating  autho-
 rity.  It  is  not  that  any  Ministry  can
 escape  from  the  purview  of  this  Par-
 liament.

 -I  woulg  submit  that  the  total  magni-
 tude  of  the  loss  adjusted  in  the
 accounts  of  1962-63  as  indicated  in  the.
 Audit  Report  (Railways  )—964,
 namely  Rs,  60  lakhs  has  to  be
 adjudged  in  relation  -to  the  total.
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 capital  and  revenue  expenditure  of
 the  order  of  Rs.  986  crores,  which
 just  works  out  0.6  per  cent.  Much
 hag  been  made  of  this,  but  as  I  sub-
 mitted,  the  points  mentioneg  by  Shri
 Nambiar  are  matters  for  consideration
 and  they  have  been  or  will  be  con-
 sidered  by  the  PAC.  The  reports  of
 the  Committee  are  placed  on  the
 Table.  If  there  is  any  mistake  found
 in  any  Ministry,  it  is  certainly  taken
 up  and  followed  up.

 Shri  Nambiar:  This  happened  three
 years  back.  What  action  hays  been
 taken  against  the  officials  concerned?

 Shri  S.  V.  Ramaswamy:  He  men-
 tioned  two  matters.  In  one,  _  this
 Ministry  was  not  responsible.  It  was
 some  other  Ministry  that  was  concern-
 ed.  Their  explanation  has  been
 calleq  for.  They  are  submitting  it.
 That  will  in  que  course  be  examined
 by  the  PAC  again.

 The  second  question  was  about  the
 sleepers  ordered  from  USA.  There
 was  then  some  difficulty  about  ade-
 quate  supply  of  wooden  sleepers  in  the
 country.  This  is  not  a  question  of
 loss  at  all.  The  finding  of  the  Public
 Accounts  Committee  is  that  certain
 moneys  were  locked  up  to  the  tune  of
 about  Rs,  65  lakhs,  not  that  there  was
 a  loss.  The  timber  that  was  imported,
 the  sleepers,  began  to  show  certain
 cracks,  and  the  Railway  had  therefore
 storeq  it.  The  PAC’s  question  was
 ‘Why  do  you  store  it?  Why  did  you

 Jock  up  money?’  |  Subsequently,  it
 went  into  arbitration.  We  got  the
 award  in  our  favour  after  a  prolonged
 process.

 Shri  U.  M.  Trivedi  (Mandsaur):  Ez-
 parte.

 Shri  8,  झ,  Ramaswamy:  I  do  not
 know  about  ex-parte.  The  award  was
 in  our  favour.  What  does  it  matter
 whether  it  is  ex-parte  or  not.  The
 award  is  under  the  Arbitration  Act
 ang  the  arbitration  clause  in  the
 agreement.
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 Shri  U.  M.  Trivedi:  Will  the  han.
 Minister  be  pleased  to  explain  why
 sleepers  were  imported  at  Rs.  3.29
 per  sleeper  when  they  were  available
 here  at  Rs.  8  or  Rs.  4  per  sleeper?

 Shri  S.  V.  Ramaswamy:  It  would
 not  be  possible  for  me  to  go  inte
 those  details  just  now.  If  the  hon.
 Member  likes  to  pursue  it,  he  might
 come  to  me  and  we  will  sit  and
 discussing  it.

 Shri  U.  M.  Trivedi:  I  will  certainly.

 Shri  Ss.  ्,  Ramaswamy:  The  point
 was  that  there  was  shortage  of  sleep-
 ers  in  the  country.  We  had  to  import.
 That  was  the  position.  Therefore,  T
 do  not  think  there  is  much  point  in
 what  Shri  Nambiar  said.

 Then  the  question  of  new  lines  was
 raised.  A  number  of  hon.  Members
 have  spoken  of  various  things.  They
 spoke  of  this  survey  and  that.  With
 regarq  to  new  lines,  50  far  as  the
 third  Plan  allocation  is  concerned,  all
 the  funds  at  our  disposal  are  com-
 mitted,  and  in  due  course,  the  State
 Governments  will  be  asked  to  submit
 their  proposals  for  the  Fourth  Plan.
 They  would  be  requested  indicate
 their  priorities  and  thereafter  in  the
 formulation  of  the  Fourth  Plan,  they
 will  be  discussed  at  various  levels,
 there  will  be  discussions  with  State
 Governments,  there  will  be  discus-
 sions  in  the  NDC  also  where  all
 the  State  Chief  Ministers  sit  together.
 Then  they  will  be  discussed  in  the
 Planning  Commission  at  various  stages
 and  then  they  will  be  formulated,  in
 the  context  of  the  total  availability  of
 funds  for  this  purpose  That  is  the
 procedure,

 With  regard  to  surveys  many  hon.
 Members  have  suggested,  do  this,  do
 that.  Construction  of  new  railway
 lines  in  different  parts  of  the  country
 is  not  undertaken  at  present  on  any
 State-wise  consideration.  One  hon.
 Member,  Shri  Sivamurthi  Swamy,
 said.  that  not  one  inch  of  railway  has
 been  constructed  in  addition  in  My-
 sore,  though  as  a  matter  of  fact,  the
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 Hasan-Mangalore  line  has  been
 sanctioned  and  some  other  lines  are
 partly  in  Mysore  State.  But  each
 line  is  decided  upon  the  actual  needs
 of  specified  industrial  projects,  deve-
 lopment  of  ports,  exploitation  of
 mineral  resources,  strategic  require-
 ments  and  the  railways  own  opera-
 tional  needs,  within  the  Plan  provision
 for  such  works,  as  approved  by  the
 Planning  Commission.

 4.00  hrs.

 A  survey  is  carried  out  only  when:

 (i)  a  rough  examination  of  the
 topography  of  the  area  reveals
 that  construction  in  the  area  ig
 practicable;

 (ii)  there  are  reasonable  chances  of
 the  line  being  remunerative
 or  it  is  an  operational  neces-
 sity;  and

 (iii)  there  are  also  reasonable
 chances  of  the  line  being  taken
 up  for  construction  in  “he
 near  future.

 With  the  rapid  developments  taking
 place  throughout  the  country,  any
 survey  undertaken,  unless  followed
 up  with  construction,  would  prove  to
 be  out  of  date  after  a  few  years.  There
 is  thus,  no  immediate  urgency  to
 undertake  any  large-scale  survey
 operations  throughout  the  courtry,
 without  weighing  the  reasonable
 possibility  of  their  subsequent  con-
 struction.  Surveys  are  sanctioned  and
 undertaken  for  projects  likely  to
 come  up  for  execution  shortly  there-
 after  in  consultation  with  the  Plann-
 irig  Commission.  That  is  the  position.

 Specific  railways  have  been  urged.
 Shri  Masani  is  sitting  in  front  of  me,
 and  I  think  I  must  deal  with  his
 point.  I  can  very  well  understand  the
 anxiety  of  not  only  Shri  Masani,  but
 friends  here,  there  and  everywhere
 from  Gujarat  and  Saurashtra,  who  are
 eager  to  know  something  about  the
 Jund-Kandla  line.  True  enough  it
 was  provided  for  in  the  Second  Plan.
 As  you  are  well  aware,  we  built  up
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 the  capacity  for  450  wagons  metre
 gauge  from  Kandla  to  the  hinterland,
 but  the  traffic  that  was  expected  at
 Kandla  Port  on  the  metre  gauge
 section  has  not  come  up  to  expecta-
 tions.  Though  the  capacity  is  450
 wagons  per  day,  the  average  traffic
 has  barely  reached  300  wagons.  Sub-
 sequently  it  was  advanced  that  the
 point  would  be  to  link  up  Ahmedabad
 with  Kandla  by  broad  gauge.  That
 was  examined,  and  we  thought  that
 the  shortest  route  was  Jund-Kandla.
 Subsequently  we  found  that  traffic  on
 the  Rajkot  line  was  increasing  via
 Viramgaon  and  Wanekner.  The  traffic
 is  so  great  that  unless  we  double  it  or
 convert  it  into  broad  gauge,  we  will
 not  be  able  to  cope  with  the  develop-
 ing  traffic.  The  traffic  actually  is  on
 this  line.

 We  are  not  the  only  Ministry  -:on-
 cerned  in  this.  We  consult  also  the
 Ministry  dealing  with  ports—the  Min-
 istry  of  Transport—and  find  out  the
 prospects  at  the  ports,  the  traffic  that
 they  will  give.  We  have  asked  them
 and  they  have  said  that  75  to  80°  broad
 gauge  wagons  would  be  released  by
 about  970-7l.  That  is  only  about  %
 broad  gauge  trains,  and  we  thought
 that  laying  a  broad  gauge  line  for
 this  purpose,  depending  entirely  on
 the  port,  might  not  be  prudent.
 Therefore,  we  examined  this  matter
 and  found  that  even  if  Kandla  _  port
 did  not  give  the  traffic  expected  of  it,
 the  converted  broad  gauge  line
 would  pay  its  way.  That  is  what  the
 survey  shows.  Therefore,  we  are
 thinking  along  these  lines,  but  we
 have  not  come  to  any  conclusion.
 Though  there  are  Members  here  and
 outside  who  would  like  this  line  or
 that  line,  one  thing  seems  to  be  com-
 mon  to  all  hon,  Members  who  come
 from  this  area  that  some  decision.
 should  be  taken  as  quickly  as  possi-
 ble.  On  that  point,  the  Railway
 Ministry  is  also  agreed.  The  ques-
 tion  is  of  relative  overall  benefit.  It
 is  not  as  if  Railways  can  wholly
 ignore  the  commercial  aspect  of  it
 True,  this  converted  broad  gauge  line
 would  be  a  longer  route  by  about  50
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 miles;  even  so,  if  ultimately  this  is
 going  to  pay  as  we  think,  the  ques-
 tion  is  why  we  should  not  take  it  up.
 There  is  also  difference  in  cost  of
 -about  Rs.  3  to  Rs.  4  crores  between
 the  shorter  and  this  route.  Even
 then,  this  is  likely  to  be  more  paying.
 We  are  considering  all  this,

 We  also  feel  that,  in  addition  to
 ‘the  goods  traffic  that  will  move  from
 Kandla,  we  will  have  the  passenger
 traffic  also,  and  one  great  advantage
 is  that  broad  gauge  will  be  taken
 right  into  the  heart  of  Saurashtra  if
 the  Rajkot  line  is  taken  up.  As  I  sub-
 mitted,  we  have  not  come  to  any  final
 conclusion.  We  are  balancing  all  this,
 and  the  House  will  agree  that  what-
 ever  money  we  spend  is  the  money  of
 the  nation;  the  railway  money  is  not
 separate,  it  is  what  the  nation  has
 given  to  the  railways.  So,  the  money
 that  belongs  to  the  nation  has  got  to
 be  put  to  the  best  use.  Otherwise,
 Parliament  wi'l  question  the  Minis-
 try  as  to  why  they  spent  the  money
 when  they  knew  that  it  would  not
 pay.  Therefore,  we  have  got  to  be
 circumspect,  to  weigh  the  things,
 and  to  put  the  nation’s  money  to  the
 dest  use.  Of  one  thing  I  may  assure
 the  House.  We  shall  certainly  come
 to  a  conclusion  quickly  and  take  up
 this  line.  and  it  will  not  be  dis-
 appointing  at  all  to  Saurashtra,  which
 I  know  is  very  eager  to  have  this
 line.

 Shri  Jashvant  Mehta  (Bhavnagar):
 I  want  one  clarification  on  this  con-
 troversy.  By  what  time  will  the
 Railway  Board  decide  it  finally,  that
 is  the  important  thing.

 “Shri  S.  V,  Ramaswamy:  I  would  ask
 the  hon.  Member:  can  you  fix  a  time
 limit  and  force  the  Board  to  come  to

 @  conclusion  straightaway  by  a  parti-
 cular  hour  or  minute?

 Shri  Jashvant  Mehta:  This  contro.
 versy  has  been  going  on  for  a  long
 ime. e
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 Shri  D.  J.  Naik:  It  should  be  done  as

 early  as  possible,

 Shri  S.  V.  Ramaswamy:  I  know
 they  are  eager,  and  that  the  whole  of
 Saurashtra  is  expecting  some  line  to
 be  constructed.  We  are  well  aware
 of  it,  and  I  assure  the  House  that  we
 will  take  a  speedy  decision  on  this
 issue,

 My  hon.  friend  Shri  Patel  also
 raised  the  question  of  Tarapore  line.
 This  has  been  examined  before  and
 found  not  to  be  paying.  It  is  about
 85  miles,  and  the  traffic  and  enginecr-
 ing  surveys  show  that  it  will  cost
 about  Rs.  0  crores  or  more,  and  that
 it  is  not  like’y  to  yield  much  more
 than  one  or  l4  per  cent  return.  That
 is  why  it  was  not  taken  up,  and  |
 might  also  submit  that  it  is  not  in-
 cluded  in  the  Third  Plan.  Therefore,
 the  question  does  not  arise  now  of
 reviving  it.  If  the  State  Government
 recommends  it,  it  is  for  the  Planning
 Commission  to  examine  it  in  the  light
 of  the  report  of  the  traffic  survey  that
 we  have,  and  then  see  what  can  be
 done,

 Shri  Jashvant  Mehta:  The  State Government  has  given  priority  to  this
 line.

 Shri  S.  V.  Ramaswamy:  The  priority
 was  given,  no  doubt,  The  priority  is
 there  to  show  that  the  State  Govern-
 ment  exercised  its  judgment  and
 then  gave  the  order  of  preference,  but
 they  may  not  have  been  aware  of  the
 traffic  possibilities,  of  the  engineering
 difficulties,  of  the  cost;  it  is  for  us  to
 examine,  we  make  the  traffic  and  en.
 gineering  surveys  and  then  if  we  find
 that  a  line  is  not  likely  to  be  paying,
 we  find  it  difficu't  to  accept  it.  Simply
 because  a  State  Government  has
 given  it  first  priority,  it  does  not  mean
 that  it  should  be  accepted.  The
 financial  implications  have  got  to  be
 gone  into,  the  likely  return  on  the  in-.
 vestment  computed  etc.  All  these
 have  got  to  be  looked  into,  and  it  is
 not  one  Ministry  alone  that  does  it.
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 We  have  got  to  go  to  the  Transport
 Ministry  which  is  connected  also,  as
 the  possibility  of  road  competition
 has  also  to  be  considered.  The  Plan-
 ning  Commission,  which  has_  the
 over-all  picture,  has  got  to  look  into
 the  matter  and  then  decide  whether
 the  Project  should  be  accepted  or  not.

 As  for  Shri  Sivamurthi  Swamy,  as
 IT  have  submitted  already,  it  is  not
 quite  correct  to  say  that  not  one  inch
 of  railway  line  has  been  added  in
 Mysore  State.  So  many  things  have
 been  done,  and  are  being  done.  Apart
 from  the  conversion  of  the  line  from
 Poona  to  Miraj,  we  have  ordered  a
 survey  of  the  Hospet-Hubli-
 Londa-Marmagao  line.

 Shri  Basappa:  Not  Karwar?

 Shri  S.  V.  Ramaswamy:  Karwar  is
 mot  in  the  picture.

 ‘Shri  Basappa  (Tiptur):  He  spoke  of
 the  Hospet-Karwar  line,  because  iron
 ore  of  nearly  1,000  million  tons  is
 there  awaiting  export.  The  distance
 by  this  line  is  only  90  miles,  while
 from  Hospet  to  Madras  it  is  about
 340  miles.

 Shri  S.  V.  Ramaswamy:  I  shall
 forget  all  about  Madras,  it  is
 out  of  the  picture,  out  of  my  mind.
 The  proposal  is  to  increase  export
 १०४०  Goa,  which  is  going  to  be  a  major
 port.  Broad  gauge  is  coming  up  to
 Miraj,  and  therefore  this  metre  gauge
 should  perhaps  be  converted  and
 linked  up’  to  Hubli,  Hospet,  Londa
 and  then  Goa.  We  are  all  interested

 .in  the  export  of  iron  ore  as  much  as
 possible  so  that  We  may  earn  foreign
 exchange.  It  does  not  matter  whe-
 ther  it  goes  out  through  this  port  or
 that  port.

 Shri  Basappa;  It  matters  very  much
 as  it  affects  the  cost,  which  is  an  im-
 portant  factor  in  selling  price,  Trans-
 porting  ore  from  90  miles  is  differ-
 ent  from  transporting  it  from  340
 miles.  Cost  is  an  important  factor
 and  the  world  trade  depends  upon  it
 2256  (Ai)  LSD—5.
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 very  much:  our  costs  must  be  low  to
 be  able  to  compete  with  others.

 Shri  S,  V.  Ramaswamy;  If  Japan
 wants  ore,  what  is  the  point  of  taking
 it  to  Karwar  and  going  round  Cey-
 lon?  It  can  better  go  straight  from
 Madras.

 Shri  Basappa:  I  am  speaking  of  the
 Bellary  ore  to  be  exported.

 Shri  S.  V.  Ramaswamy:  I  am  sorry
 that  this  cross-firing  is  going  on.  We
 are  aware  of  the  economics.  There
 is  the  Ministry  of  International  Trade,
 Ministry  of  Mines  and  Fuel  and  at
 Secretaries  level  and  at  ministerial
 level  also  meetings  are  held.  If  ore
 could  be  transported  over  shorier
 distances  and  thus  earn  more  foreign
 exchange,  why  should  anybody  pre-
 vent  it?  Government  as  a  whole  is
 seized  of  the  matter  and  the  Railway
 Ministry  is  well  aware  of  all  these
 things  and  the  Ministry  will  do  ‘vhat-
 ever  is  decided  upon  by  the  Govern-
 ment  of  India.

 Some  hon.  Members  asked  why
 subsidies  were  being  given  to  the
 light  railways  and  why  they  should
 not  be  nationalised,  Payment  of
 subsidy  to  privately-owned  railway
 lines  when  their  net  income  does  not
 give  the  guaranteed  return  on  capital
 is  under  long-standing  contracts  with
 these  lines  going  back  to  many  de-
 cades  before  Independence,  The
 subsidy  can  be  stopped  only  if  the
 contracts  are  terminated  and  the  lines
 are  nationalised  or  if  the  lines  are
 closed.  Such  nationalisation  of  lines,
 whether  private  owned  or  owned  by
 district  boards,  can  be  brought  about
 in  three  different  ways:  firstly,  by
 purchasing  the  lines  in  terms  of  the
 agreements  as  and  when  the  option
 falls  due  to  be  exercised  by  the  Gov-
 ernment;  secondly,  by  negotiated
 settlement  outside  the  contract;  or,  by
 compulsorily  taking  over  the  lines
 under  the  Railway  Companies
 (Emergency  Provisions)  Act,  95l.

 The  question  of  purchasing  the  lines,
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 as  and  when  options  fall  due,  is  con-
 sidered  fully  on  merits  and  all  the
 relevant  factors,  financial,  public  ser-
 vice  and  others,  are  duly  assessed,  In
 the  case  of  Howrah-Amta,  Howrah-
 Sheakhala,  Arrah-Sasaram  and  Dehri
 Rohtas  railways,  the  authority  indi-
 cated  in  the  contract,  which  is  em-
 powered  to  purchase  the  railways,  is
 the  local  body,  viz.  the  district  boards
 and  not  the  Government  of  India.

 In  pursuance  of  the  second  mode  of
 taking  over  the  lines,  that  is,  pur-
 chase  outside  the  contract,  we  have
 recent!y  acquired  on  grounds  of  pub-
 lic  service  Alnavar-Dandeli  and  Nan-
 jangud-Chamrajnagar  Railways  at  a
 price  mutually  negotiated  with  the
 Government  of  Mysore  acting  on  be-
 half  of  the  District  Boards.  A  similar
 offer  was  made  in  respect  of  Katha-
 kal-Lalabazar  Railways  but  could  not
 be  pursued  to  a  final  decision  as_  the
 managing  agents  did  not  evince  suffi-
 cient  interest.  About  the  third
 method  mentioned  by  me,  _  these
 powers  can  only  be  exercised  in  the
 manner  provided  in  the  Act,  There
 are  th'rteen  railways  privately  owned
 and  their  total  mileage  is  about  500.

 Shri  U.  M.  Trivedi:  Do  they  contain
 the  port  trust  railways  also?

 Shri  S.  V.  Ramaswamy:  No.  Of
 these,  four  are  managed  and  worked
 by  the  Government  through  the
 agency  of  the  continguous  zonal  rail-
 way  administrations.  According  to
 the  terms  of  the  agreements,  the
 Central  Government  in  respect  of  the
 9  railways  and  local  district  boards  in
 respect  of  the  remaining  four  rail-
 ways  have  the  option  to  purchase  the
 lines.  Such  option  of  purchase  falls
 due  at  regular  intervals  of  every
 seven  or  ten  years,  as  specified  in  the
 Tespective  agreements.

 Mr.  Deputy-Speaker:  Hon.  Minister
 must  give  me  also  sometime  for  put-
 ting  to  vote  the  cut  motions.

 FEBRUARY  29,  964  for  Grants—Railways  3088:

 Shri  5.  V.  Ramaswamy:  I  will
 finish  in  five  minutes,  Sir,  Then,  hon.
 Members  ask:  Why  not  take  them
 over?  I  would  quote  what  Shri  Jag-
 jivan  Ram  said  when  he  was  the
 Railway  Minister:

 “That  is  a  question  which  comes
 up  at  every  session  of  the  House.
 It  is  an  important  question,  no
 doubt.  But,  as  I  explained  in  the
 Rajya  Sabha,  a  decision  was  taken
 two  years  back  not  to  nationalise
 the  Light  Railways  and  not  to
 expend  our  resources  on  _  taking
 over  a  facility  which  was  already
 in  existence  but  rather  to  expand,
 if  we  have  the  resources,  for
 opening  up  new  lines  or  for  the
 construction  of  new  lines;  and  that
 is  why  we  are  not  at  present  very
 enthusiastic  about  nationalising
 the  Light  Railways.”

 Hon.  Members  ask:  Some  lines  are
 working  at  a  Toss;  why  not  you  take
 them  over?  Is  it  only  a  question  of
 transferring  the  losses  from  one  sec-
 tor  to  another?

 Shri  Nambiar:  No;  we  can  manage
 it  and  run  it  better.  Those  who  man-
 age  it  now  do  not  do  so  because  they
 are  assured  of  the  subsidy  of  Rs.  0
 lakhs.  Why  should  they  improve  it
 or  run  it  well  when.  they  get  this
 money?

 Shri  S  V.  Ramaswamy:  I  know
 why  it  comes  from  Mr.  Nambiar.  He
 is  interested  in  seeing  that  all  the
 workers,  even  those  working  in  the
 light  railways,  should  be  brought
 under  the  CPC  Scheme.

 Shri  Dinen  Bhattacharya:  Some
 railways  are  working  at  8  profit
 also.  Howrah-Amta  and  Howrah-
 Sheakhala.

 Shri  S.  द  Ramaswamy:  What  pro-
 fit?  A  few  thousands?

 Shri  Nambiar:  I  am  speaking  not
 from  the  point  of  view  of  the  workers.
 but  from  the  point  of  view  of  the
 economy  of  the  whole  country.
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 Shri  8,  V.  Ramaswamy:  I  shall  now
 refer  to  the  point  about  the  inflated
 rates.  It  is  not  on  the  Fatehpur-
 Churu  line  alone.  I  have  got  a  whole
 dist  of  lines  where  this  is  imposed.
 May  I  in  this  connection  quote  what
 Shri  Lal  Bahadur  Shastri  stated  when
 he  was  the  Railway  Minister  as  it  was
 he  who  ordered  this  line  to  be  con-
 structed  and  then  he  made  a_sstate-
 ment:

 “How  are  these  new  construc-
 tions  going  to  be  financed?  The
 only  way  in  which  such  construc-
 tion  seems  to  be  possible  is  to
 provide  for  a  recovery  of  charges
 on  the  basis  of  inflated  mileage
 for  a  limited  period  so  that  the
 projects  may  not  be  financially
 burdensome.  This  device  may
 also  profitably  be  adopted  in  cases
 where  a  shorter  route  is  provided
 reducing  the  cost  of  transporta-
 tion  substantially,  the  whole  of
 which  need  not  be  passed  on  to
 the  consumer.”

 Repeated  examination  of  the  work-
 ing  of  this  line  shows  that  it  is  not
 paying  its  way:  there  is  hardly  a
 return  of  2  per  cent  on  the  capital
 outlay.  The  loss  will  be  greater  if
 these  rates  are  reduced  to  the  ordi-
 nary  level.  There  are  other  sections
 where  rates  have  been  inflated  as
 much  ag  nine  times.  That  is  as  far
 as  the  old  construction  is  concerned.
 In  the  case  of  the  new  constructions
 on  the  Gop-Katkola  line,  it  was  one
 and  a  half  times;  on  the  Fatehpur-
 Churu  line,  it  was  two  times.  On  the
 Khandwa-Hingoli  line,  it  was  one
 and  a  half_  times.  On  the
 Raniwara-Bhildi  line,  it  was  90  per
 cent.  There  are  other  light  traffic
 sections  also  where  the  inflated

 mileage  is  given,  It  is  not  as  if  the
 inflated  mileage  is  on  this  line  alone.

 Shri  U.  M.  Trivedi:  Why  do  you
 have  inflated  mileage  at  all?

 Shri  S.  V.  Ramaswamy:  Coming
 to  the  point  made  by  Shri  Sinhasan
 Singh,  I  would  like  to  correct  myself
 and  then  correct  him.  First  of  all,
 Jet  me  correct  myself.  There  are  six
 air-conditioned  tourist  cars  on  the

 Demands  PHALGUNA  10,  885  (SAKA)  for  Grants—Railways  3090

 broad  gauge.  Well,  the  other  need
 not  be  corrected  because  I  mentioned
 there  is  only  one  metre  gauge  air-
 conditioned  coach.  About  broad
 gauge,  I  said,  two.  It  is  six.  These
 are  not  called  saloons;  these  are
 inspection  carriages.

 Shri  U.  M.  Trivedi:  Oall  them  by
 any  other  name;  they  are  known  a3
 saloons.

 Shri  S.  V.  Ramaswamy:  Of  course,
 by  whatever  name  you  might  call  the
 rose,  it  will  still  smell  the  same.

 Shri  U.  M.  Trivedi:  It  is  not  a
 question  of  a  man  and  a  woman.  You
 call  it  a  saloon;  it  is  not  a  barber's
 haircutting  saloon;  it  is  an  officer’s
 saloon.  The  reason  why  they  take
 saloons  is  the  officers  want  to  take
 their  wives  with  them!

 Shri  S.  V.  Ramaswamy:  It  is  an
 inspection  carriage;  the  description
 gives  the  parpose  for  which  it  is  used.
 (Interruption).

 Mr.  Deputy-Speaker:  Order,  order.

 Shri  S.  V.  Ramaswamy:  I  will
 take  only  one  more  minute.

 Shri  M.  L.  Dwivedi  (Hamirpur):
 He  may  continue  the  next  day.

 Shri  S,  V.  Ramaswamy:  It  is  not  as
 if  some  carriages  are  removed  from
 the  train  in  order  to  admit  this;  it  is
 not  as  if  some  room  is  kept  from  a
 train  for  the  sake  of  attaching  an
 officer’s  carriage.  It  is  neither  of
 these.  On  the  question  of  over-
 crowding  and  relief,  I  may  say  that
 many  trains  have  been  strengthened
 and  new  trains  have  been  introduced;
 the  runs  of  some  of  the  trains  have
 been  increased.

 How  the  attachment  of  saloons
 which  was  occasional  should  be
 avoided  and  how  it  will  improve  th®
 conditions,  etc.,  is  a  matter  which  has
 been  urged  by  the  hon.  Members.
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 Shri  Nambiar:  Convert  all  this
 into  third-class.

 Shri  S.  ९,  Ramaswamy:  You  must
 understand  that  these  officers  have
 often  to  travel  to  remote  areas.  I
 have  been  to  the  remote  construction
 sites  like  Bimlagarh  and  Kiriburu.
 (Interruption).

 An  Hon.  Member:  Go
 class.

 Mr.  Deputy-Speaker:  Order,  order.

 Shri  S.  V.  Ramaswamy:  How  can
 we  go,  when  there  is  not  even  water
 to  drink.  I  request  hon,  Members  to
 have  some  sympathy  for  the  officers
 who  are  working  in  remote  areas,
 inaccessible  areas  where  the  construc-~
 tion  of  lines  for  mines  is  going  on.
 (Interruption)

 in  third

 Shri  Sinhasan  Singh:
 it.  (Interruptions).

 Mr.  Deputy-Speaker:

 I  challenge

 Order,  order.

 Shri  S.  V.  Ramaswamy:  We  are
 doing  the  utmost  to  relieve  over-
 crowding  by  other  means.

 Mr.  Deputy-Speaker:  I  shal]  now
 take  the  cut  motions  and  put  them
 to  the  vote.

 Cut  Motions  Nos.  14,  15,  18,  19,  21,
 22,  24,  25,  27,  30,  3l,  32,  33,  34,  35,  37,
 38,  39,  40  and  4  were  then  put  and.

 negatived.
 Mr.  Deputy-Speaker:  Cut  motion

 No.  47.
 Shri  M.  R.  Masant:  No.  46  is

 there.

 Mr.  Deputy-Speaker:  46  was  not
 moved.

 Shri  M.  R.  Masani:  46  was  moved.
 In  view  of  the  statement  of  the  Minis-
 ter  I  am  withdrawing  it.  I  moved  it
 myself.  I  made  a  speech.

 Mr.  Deputy-Speaker:  It  is  not
 moved,  It  is’  not  on  the  record
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 Otherwise,  I  would  have  announced
 it.  Anyway,  he  ig  withdrawing  it.

 I  shall  put  the  remaining  cut
 motions  to  the  vote.

 Cut  motion  Nos.  47,  48,  50,  52,  55  and
 56  were  then  put  and  negatived.
 Mr.  Deputy-Speaker:  All  cut  motions

 and  taken  cuts  are  lost.  I  shall  now
 put  the  Demands  to  the  vote.  The
 question  is:

 “That  the  respective  sums  not
 exceeding  the  amounts  shown  in
 the  Order  Paper  be  granted  to
 the  President  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  end-
 ing  the  3lst  day  of  March,  ‘1965,
 in  respect  of  Demands  Nos.  2  to
 i,  lA,  lB,  2  to  6  and  18.

 The  motion  was  adopted.
 Mr.  Deputy-Speaker:  The  House

 will  now  take  up  Private  Members’
 Business.  Shri  Hem  Raj.

 Shri  Sezhiyan  (Perambalur):  What
 is  the  time  allotted,  Sir?

 Mr.  Deputy-Speaker:  We  will
 adjourn  at  4.30  and  give  extra  time
 some  other  day.

 Shri  Sezhiyan:  My  Bill  is  on  the
 Order  Paper.  I  may  be  allowed  to
 move  it  today.

 Mr.  Deputy-Speaker:  Yes.

 4.27  hrs.

 COMMITTEE  ON  PRIVATE  MEM.
 BERS’  BILLS  AND  RESOLUTIONS

 THIRTY-FOURTH  REPORT

 Shri  A.  5.  Alva  (Mangalore):  On
 behalf  of  Shri  Hem  Raj,  I  beg  to
 move:

 “That  this  House  agrees  with
 the  Thirty-fourth  Report  of  the
 Committee  on  Private  Members’
 Bills  and  Resolutions  presented  to
 the  House  on  the  26th  February,
 1964."


